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Choudhary, Shri Bhudeo (Jamui)  
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Gandhi, Shri Dilipkumar Mansukhlal (Ahmadnagar)  

Gandhi, Shri Rahul (Amethi)  

Gandhi, Shri Varun (Pilibhit)  

Gandhi, Shrimati Maneka (Aonla)  

Gandhi, Shrimati Sonia (Raebareli)  

Gandhiselvan, Shri S.  (Namakkal)   

Ganeshamurthi, Shri A. (Erode)  
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Haldar, Dr. Sucharu Ranjan ( Ranaghat)   

Handique, Shri B.K. (Jorhat)   

Haque, Shri Mohd. Asrarul (Kishanganj)  
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Hari,  Shri Sabbam (Anakapalli)  

Harsha Kumar, Shri G.V. (Amalapuram)  

Hasan,  Shrimati Tabassum (Kairana)  

Hassan, Dr. Monazir (Begusarai)  

Hazari, Shri Maheshwar (Samastipur)  

Hegde, Shri Anant Kumar (Uttar Kannada)  

Hooda, Shri Deepender Singh (Rohtak)  

Hossain, Shri Abdul Mannan (Murshidabad)   

Hussain, Shri Ismail ( Barpeta)  

Hussain, Shri Syed Shahnawaz (Bhagalpur)  

Islam, Sk. Nurul ( Basirhat)   

Jadhao, Shri Prataprao Ganpatrao (Buldhana)  

Jadhav, Shri Baliram (Palghar)  

Jagannath,  Dr. Manda (Nagarkurnool)  

Jagathrakshakan, Dr. S. (Arakkonam)   

Jahan,  Shrimati Kaisar (Sitapur)  

Jain, Shri Pradeep (Jhansi)  

Jaiswal, Dr. Sanjay (Paschim Champaran)  

Jaiswal, Shri Gorakh Prasad (Deoria)  

Jaiswal, Shri Shriprakash (Kanpur)  

Jakhar, Shri Badri Ram (Pali)  

Jardosh, Shrimati Darshana (Surat)  

Jat, Shrimati Poonam Veljibhai (Kachchh)  

Jatua,  Shri Choudhury Mohan (Mathurapur)  

Jawale, Shri Haribhau (Raver)   
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Jayaprada, Shrimati (Rampur)  

Jena, Shri Mohan (Jajpur)  

Jena, Shri Srikant  (Balasore)  

Jeyadurai, Shri S. R. (Thoothukkudi)  

Jhansi Lakshmi, Shrimati Botcha (Vizianagaram)  

Jigajinagi, Shri Ramesh  (Bijapur)  

Jindal, Shri Naveen (Kurukshetra)  

  

Joshi, Dr. Murli Manohar (Varanasi)  

Joshi, Shri Kailash (Bhopal)  

Joshi, Shri Mahesh (Jaipur)  

Joshi, Shri Pralhad (Dharwad)  

Judev, Shri Dilip Singh (Bilaspur)  

Kachhadia, Shri Naranbhai (Amreli)  

Kalmadi, Shri Suresh (Pune)   

Kamal Nath, Shri (Chhindwara)  

Kamat, Shri Gurudas (Mumbai North West)  

Karunakaran, Shri P. (Kasargod)  

Karwaria, Shri Kapil Muni (Phoolpur)  

Kashyap, Shri Dinesh (Bastar)  

Kashyap, Shri Virender(Shimla)   

Kaswan, Shri Ram Singh (Churu)  

Kataria, Shri Lalchand (Jaipur Rural)  

Kateel, Shri Nalin Kumar (Dakshina Kannada)  

Kaur, Shrimati Preneet (Patiala)  

Kaypee, Shri Mohinder Singh (Jalandhar)  

Khaire, Shri Chandrakant (Aurangabad)  

Khan, Shri Hassan (Ladakh)  

Khandela, Shri Mahadeo Singh (Sikar)  
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Kharge, Shri Mallikarjun (Gulbarga)  

Khatgaonkar, Shri Bhaskarrao Bapurao Patil (Nanded) 

Khatri, Dr. Nirmal (Faizabad)  

Khursheed, Shri Salman (Farrukhabad)  

Killi, Dr.  Kruparani  (Srikakulam)  

Koda, Shri Madhu (Singhbhum)  

Kowase, Shri Marotrao Sainuji (Gadchiroli-Chimur)  

Krishnasswamy, Shri M. (Arani)  

Kristappa,Shri N. (Hindupur)  

Kumar, Shri Ajay (Jamshedpur)  

Kumar, Shri Kaushalendra (Nalanda)  

Kumar, Shri Mithilesh (Shahjahanpur)  

Kumar, Shri P. (Tiruchirappalli)  

Kumar, Shri Ramesh (South Delhi)  

Kumar, Shri Shailendra (Kaushambi)  

Kumar, Shri Virendra ( Tikamgarh)  

Kumar, Shri Vishwa Mohan (Supaul)  

Kumar, Shrimati Meira (Sasaram)  

Kumaraswamy, Shri H.D. (Bangalore Rural)   

Kumari, Shrimati Chandresh (Jodhpur)  

Kumari, Shrimati Putul (Banka)  

Kurup, Shri N. Peethambara (Kollam)  

Laguri, Shri Yashbant  (Keonjhar)  

Lakshmi, Shrimati Panabaka (Bapatla)  

Lal, Shri  Pakauri  (Robertsganj)  

Lalu Prasad, Shri  (Saran)  

Lingam, Shri P.  (Tenkasi)  

Madam, Shri Vikrambhai Arjanbhai (Jamnagar)   

Mahajan, Shrimati Sumitra (Indore)  
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Mahant, Dr. Charan Das (Korba)  

Maharaj,  Shri Satpal (Garhwal)  

Mahato, Shri Baidyanath Prasad (Balmikinagar)  

Mahato, Shri Narahari (Purulia)  

Mahtab, Shri Bhartruhari (Cuttack)    

Majhi, Shri Pradeep (Nabarangpur)  

Majumdar, Shri Prasanta Kumar (Balurghat)  

Maken, Shri Ajay (New Delhi)  

Malik, Shri Jitender Singh (Sonepat)  

Malik, Shri Sakti Mohan (Arambagh)  

Mandal, Dr. Tarun   (Jaynagar)  

Mandal, Shri  Mangani Lal    (Jhanjharpur)  

Mandlik, Shri Sadashivrao Dadoba (Kolhapur)  

Mani, Shri Jose K.  (Kottayam)  

Manian, Shri O.S. (Mayiladuthurai)  

Manjhi, Shri Hari (Gaya)  

Maran, Shri Dayanidhi (Chennai Central)  

Marandi, Shri Babu Lal (Kodarma)  

Masram, Shri Basori Singh (Mandla)  

Mcleod, Shrimati Ingrid (Nominated)  

Meena, Shri Namo Narain (Tonk -Sawai Madhopur)  

Meena, Shri Raghuvir Singh (Udaipur)  

Meena, Dr. Kirodi Lal  (Dausa)  

Meghe, Shri Datta (Wardha)  

Meghwal, Shri Arjun Ram (Bikaner)  

Meghwal, Shri Bharat Ram (Sriganganagar)  

Meinya, Dr. Thokchom (Inner Manipur)  

Mirdha, Dr. Jyoti (Nagaur)  

Mishra, Shri Govind Prasad (Sidhi)  
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Mishra, Shri Mahabal (West Delhi)   

Misra, Shri Pinaki (Puri)  

Mitra, Shri Somen (Diamond Harbour)  

Mohan, Shri P.C. (Bangalore Central)  

Mohapatra, Shri Sidhant (Berhampur)  

Moily, Shri M. Veerappa (Chikkballapur)  

Mukherjee, Shri Pranab (Jangipur)  

Munda, Shri Karia (Khunti)  

Munde, Shri Gopinath (Beed)  

Muniyappa, Shri K.H. (Kolar)  

Muttemwar, Shri Vilas (Nagpur)  

Nagar, Shri Surendra Singh (Gautam Budh Nagar)  

Nagpal, Shri Devendra (Amroha)  

Naik, Dr. Sanjeev Ganesh  (Thane)  

Naik, Shri P. Balram (Mahabubabad)  

Naik, Shri Shripad Yesso (North Goa)  

Namdhari, Shri Inder Singh (Chatra)  

Napoleon, Shri D. (Perambalur)  

Naqvi, Shri Zafar Ali (Kheri)  

Narah, Shrimati Ranee (Lakhimpur)  

Narayanrao, Shri Sonawane Pratap (Dhule)  

Narayanasamy, Shri V. (Puducherry)  

Naskar, Shri Gobinda Chandra (Bangaon)  

Natarajan, Shri P.R. (Combatore)  

Natrajan, Kumari Meenakshi (Mandsaur)  

Nirupam, Shri Sanjay (Mumbai North)  

Nishad, Capt. Jai Narain Prasad (Muzaffarpur)   

Noor, Kumari Mausam (Maldaha Uttar)  

Ola, Shri Sis Ram (Jhunjhunu)   
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Owaisi, Shri Asaduddin (Hyderabad)  

Pakkirappa, Shri S. (Raichur)  

Pal, Shri Jagdambika (Domariyaganj)  

Pal, Shri Rajaram (Akbarpur)  

Pala, Shri Vincent  H. (Shillong)  

Palanimanickam, Shri S.S. (Thanjavur)  

Panda, Shri Baijayant (Kendrapara)  

Panda, Shri Prabodh (Midnapore)  

Pandey, Dr. Vinay Kumar (Shrawasti)  

Pandey, Kumari Saroj (Durg)  

Pandey,  Shri Gorakhnath (Bhadohi)  

Pandey, Shri Rakesh (Ambedkar Nagar)  

Pandey, Shri Ravindra Kumar (Giridih)  

Pangi, Shri Jayaram (Koraput)  

Paranjpe, Shri Anand Prakash (Kalyan)   

Paswan, Shri Kamlesh (Bansgaon)  

Patasani, Dr. Prasanna Kumar (Bhubaneswar)  

Patel, Shri Bal Kumar (Mirzapur)  

Patel, Shri Deoraj Singh (Rewa)  

Patel, Shri Devji M.  (Jalore)  

Patel, Shri Dinsha (Kheda)  

Patel, Shri Kishanbhai V. (Valsad)  

Patel, Shri Lalubhai Babubhai (Daman & Diu)  

Patel, Shri Nathubhai Gomanbhai (Dadra & Nagar Haveli) 

Patel, Shri Praful (Bhandara-Gondiya)   

Patel, Shri R.K. Singh (Banda)  

Patel, Shri Somabhai Gandalal Koli (Surendranagar)  

Patel, Shrimati Jayshreeben  (Mahesana)  

Pathak, Shri Harin (Ahmedabad East )  
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Patil, Dr. Padmasinha Bajirao  (Osmanabad)  

Patil, Shri A.T. Nana  (Jalgaon)  

Patil, Shri C.R. (Navsari)  

Patil, Shri Danve Raosaheb  (Jalna)  

Patil, Shri Sanjay Dina (Mumbai North East)   

Patil, Shri Pratik (Sangli)   

Patle, Shrimati Kamla Devi (Janjgir-Champa)  

Paul, Shri Tapas (Krishnanagar)   

Pawar, Shri Sharad (Madha)  

Pilot, Shri Sachin (Ajmer)   

Potai, Shri Sohan (Kanker)  

Prabhakar, Shri Ponnam (Karimnagar)  

Pradhan, Shri Amarnath (Sambalpur)  

Pradhan, Shri Nityananda (Aska)  

Prasada, Shri Jitin (Dhaurhara)  

Premdas, Shri  (Etawah)  

Punia, Shri P. L. (Barabanki)   

Purandeswari, Shrimati D. (Visakhapatnam)  

Purkayastha, Shri Kabindra (Silchar)   

Radadiya, Shri Vitthalbhai Hansrajbhai (Porbandar)  

Raghavan, Shri M.K.  (Kozhikode)  

Raghavendra, Shri B.Y. (Shimoga)  

Rahman, Shri Abdul (Vellore)  

Rai, Shri Prem Das (Sikkim)  

Raja, Shri A. (Nilgiris)   

Rajagopal, Shri L. (Vijayawada)  

Rajbhar, Shri Ramashankar (Salempur)  

Rajendran, Shri C. (Chennai South)  

Rajesh, Shri M.B. (Palakkad)  
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Raju, Shri M.M. Pallam (Kakinada)  

Rajukhedi, Shri Gajendra Singh (Dhar)  

Ram, Shri Purnmasi (Gopalganj)  

Ramachandran, Shri Mullappally (Vadakara)  

Ramasubbu, Shri S.S. (Tirunelveli)  

Ramkishun, Shri (Chandauli)  

Ramshankar, Prof.  (Agra)  

Rana, Shri Jagdish Singh (Saharanpur)  

Rana, Shri Kadir (Muzaffarnagar)  

Rana, Shri Rajendrasinh (Bhavnagar)  

Rane, Shri Nilesh Narayan (Ratnagiri-Sindhudurg)  

Rao, Dr. K.S. (Eluru)  

Rao, Shri K. Chandrasekhar (Mahbubnagar)  

Rao, Shri K. Narayan (Machilipatnam)   

Rao, Shri Nama Nageswara  (Khammam)  

Rao, Shri Rayapati Sambasiva (Guntur)  

Rathod, Shri Ramesh (Adilabad)  

Rathwa, Shri Ramsinh (Chhota Udaipur)  

Rawat, Shri Ashok Kumar (Misrikh)  

Rawat, Shri Harish (Haridwar)  

Ray, Shri Bishnu Pada (Andaman & Nicobar Islands)  

Ray, Shri Rudramadhab  (Kandhamal)  

Reddy, Shri Anantha Venkatarami (Anantapur)  

Reddy, Shri Gutha Sukhender (Nalgonda)  

Reddy, Shri K.J.S.P (Kurnool)  

Reddy, Shri K.R.G. (Bhongir)  

Reddy, Shri M. Venugopala (Narasaraopet)  

Reddy, Shri M. Sreenivasulu (Ongole)  

Reddy, Shri S. Jaipal (Chelvella)  
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Reddy, Shri S.P.Y. (Nandyal)  

Reddy, Shri Y.S. Jagan Mohan (kadapa)  

Riyan, Shri Baju Ban (Tripura East)  

Roy, Prof. Saugata  (Dum Dum)  

Roy, Shri Arjun (Sitamarhi)  

Roy, Shri Mahendra Kumar (Jalpaiguri)  

Roy, Shri Nripendra Nath (Cooch Behar)  

Roy, Shrimati Shatabdi (Birbhum)  

Ruala, Shri C.L. (Mizoram)  

Sachan, Shri Rakesh (Fatehpur)  

Saha, Dr. Anup Kumar (Bardhman East)  

Sahay, Shri Subodh Kant (Ranchi)    

Sahu, Shri Chandu Lal (Mahasamund)  

Sai, Shri Vishnu Dev (Raigarh)  

Sai Prathap, Shri A.(Rajampet)   

Sampath, Shri A. (Attingal)  

Sangma, Kumari Agatha  (Tura)  

Sanjoy, Shri Takam (Arunachal West)  

Sardinha, Shri Francisco Cosme (South Goa)   

Saroj, Shri Tufani (Machhlishahr)  

Saroj, Shrimati Sushila (Mohanlalganj)  

Satpathy, Shri Tathagata (Dhenkanal)  

Satyanarayana, Shri Sarvey (Malkajgiri)  

Sayeed, Shri Hamdullah (Lakshadweep)  

Scindia, Shri Jyotiraditya M. (Guna)  

Scindia, Shrimati Yashodhara Raje (Gwalior)  

Selja, Kumari (Ambala)  

Semmalai, Shri S. (Salem)  

Sethi, Shri Arjun Charan (Bhadrak)  
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Shanavas, Shri M.I.  (Wayanad)  

Shantha, Shrimati J. (Bellary)  

Sharma, Dr. Arvind Kumar (Karnal)  

Shariq, Shri S.D. (Baramulla)  

Sharma, Shri Jagdish (Jahanabad)  

Sharma, Shri Madan Lal (Jammu)  

Shekhar, Shri Neeraj (Ballia)  

Shekhawat, Shri Gopal  Singh (Rajsamand)  

Shetkar, Shri Suresh Kumar (Zaheerabad)  

Shetti, Shri Raju (Hatkanangle)  

Shinde, Shri Sushilkumar (Solapur)  

Shivaji, Shri Adhalrao Patil (Shirur)  

  

Shukla, Shri Balkrishna Khanderao (Vadodara)  

Sibal, Shri Kapil (Chandni Chowk)   

Siddeshwara, Shri G.M. (Davangere)   

Sidhu, Shri Navjot Singh (Amritsar)    
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NATIONAL ANTHEM 

(The National Anthem was played.)  

 

PRESIDENT’S ADDRESS 

 

MADAM SPEAKER: Secretary-General.  

SECRETARY-GENERAL:  I beg to lay on the Table a copy of the President‟s 

Address to both Houses of Parliament assembled together on the 12
th

 March, 2012.    

**भाननीम सदस्मगण,  

 भं इस सत्र भं आऩका स्वागत कयती हंू। भेयी सयकाय ने अऩना आधा कामयकार ऩूया 
कय लरमा है। आशा है, मह सत्र सपर औय उऩमोगी यहेगा। 

 मह वषय ववश्व अथयव्मवस्था के लरए भुश्ककरं बया यहा है। आलथयक अलनश्ितताओं 
का ऩूये ववश्व ऩय प्रलतकूर प्रबाव ऩड़ा है। अतंययाष्डीम व्मवस्था भं याजनीलतक अलनश्ितता 
व अश्स्थयता फढ़ी है औय श्जस ऩरयवेश भं हभ कामय कय यहे हं वह वऩछरे एक वषय भं अलधक 

चुनौतीऩूणय हो गमा है। वषय 2010-11 भं हभायी अथयव्मवस्था 8.4 पीसदी की आकषयक दय से 

फढ़ी, रेककन इस वषय मह घटकय रगबग 7 पीसदी हो गई है। ववश्व की भौजूदा प्रववृिमं को 
देखते हुए मह ववकास दय अच्छी है। 

 बायतीम अथयव्मवस्था के दीघयकालरक भूरतत्व स्वस्थ फने हुए हं। बायत की 
ववकास संबावनाएं उच्च घयेरू फचत एवं लनवेश दय, अनुकूर जनसांश्यमकी औय श्स्थय 

रोकतांवत्रक व्मवस्था जैसे कायकं द्वाया पे्ररयत हं। भेयी सयकाय को ववश्वास है कक वह शीघ्र ही 
देश के आलथयक ववकास को ऩुन् 8 से 9 पीसदी की उच्च दय ऩय वाऩस रे आएगी। 

 भेयी सयकाय ईभानदाय तथा अलधक कायगय शासन व्मवस्था उऩरब्ध कयाने के 

लरए प्रलतफद्ध है औय सयकाय ने इस कदशा भं औय कई भहत्वऩूणय कदभ उठाए हं। संसद भं 

कई भहत्वऩूणय औय अबूतऩूवय ववधेमक ऩेश ककए गए हं। इनभं रोककहत प्रकटन औय 

                                                 

 Laid on the Table and also placed in Library, See No. LT-6158/15/12. 

**  Her Excellency Shrimati Pratibha Devisingh Patil, President of India, delivered the Address in the 

Central Hall in Hindi. English text of the Address was read by His Excellency  Shri Mohammad Hamid 

Ansari, Vice President of India.  
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प्रकटन कयने वारे व  ् मक  ्लतमं को संयऺण ववधेमक (The Public Interest Disclosure and 

Protection of Persons Making the Disclosure Bill), ववदेशी रोक ऩदालधकारयमं औय 

अतंययाष्डीम रोक संगठनं के ऩदालधकारयमं की रयश्वत संफंधी भ्रष्टाचाय लनवायण ववधेमक 

(The Prevention of Bribery of Foreign Public Officials and Officials of Public 

International Organisations Bill), नागरयक लशकामत लनवायण अलधकाय ववधेमक 

(Citizens Right to Grievance Redress Bill), न्मालमक भानक औय जवाफदेही ववधेमक 

(The Judicial Standards and Accountability Bill) तथा रोकऩार एवं रोकामुक  ्त 

ववधेमक (The Lokpal and Lokayuktas Bill) शालभर हं। बायत ने भ्रष्टाचाय के ववरुद्ध 

संमुक  ्त याष्डसंघ कन्वेन्शन का बी अनुसभथयन ककमा है। मे सबी भ्रष्टाचाय को योकने भं 

रूऩांतयकायी ऩरयवतयन कयाने एवं शासनतंत्र भं ऩायदलशयता व जवाफदेही फढ़ाने भं सऺभ 

हंगे। सावयजलनक खयीद संफंलधत एक व्माऩक कानून तैमाय ककमा जा यहा है। न्माम प्रदान 

कयने औय कानूनी सुधाय के लरए याष्डीम लभशन का गठन ऩहरे ही ककमा जा चुका है। 

 सयकाय कारे धन की सभस्मा से लनऩटने के लरए ववववध भोचं ऩय काययवाई प्रायब 

कय चुकी है। इस क्रभ भं फेनाभी संव्मवहाय (लनषेध) अलधलनमभ (Benami Transactions 

(Prohibition) Act) फन चुका है औय धन-शोधन लनवायण अलधलनमभ (Prevention of 

Money Laundering Act) भं संशोधन ककमा गमा है। साथ ही देश भं कारे धन को ऩनऩने 

से योकने के लरए भजफूत कानून फनाने के उऩामं ऩय ववचाय कयने के लरए एक ववशेष 

सलभलत फनाई गई है। देश भं औय देश से फाहय भौजूद कारे धन का आकरन कयने के लरए 

कई स्वतंत्र एजंलसमं द्वाया अध्ममन कयामा जा यहा है। प्रस्ताववत प्रत्मऺ कय संकहता के 

अतंगयत द जनयर एंटीअवाइडंस रूल्स औय कन्रोल्ड पॉयेन कंऩनी रूल्स तैमाय ककए जा यहे 

हं। भार औय सेवा कय ऩय याजनीलतक सहभलत कामभ कयने के प्रमास ककए जा यहे हं 

श्जससे अप्रत्मऺ कयं को तकय संगत फनाकय तथा ऩूणय लनवेश के्रकडट उऩरब्ध कयाकय 

अथयव्मवस्था को भजफूती प्रदान की जा सकेगी। 

 हभ देश भं अवैध लनलधमं के सजृन औय उनके देश से फाहय जाने को योकने के लरए 

कई कदभ उठा यहे हं तथा ववदेशं से कारे धन संफंधी व्माऩक सूचना प्राप्त कयने के लरए 

चैनर स्थावऩत कय यहे हं। इनभं ववदेशं भं नई आमकय मूलनटं शुरू  कयना, नए दोहये 

कयाधान लनवायण कयायं औय नवीन कय सूचना ववलनभम कयायं ऩय हस्ताऺय कयना तथा 
अतंयण भूल्म लनधाययण औय अतंययाष्डीम कयाधान उऩफंधं को फेहतय ढंग से राग ूकयना 
शालभर है।  
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 सावयजलनक सेवाएं दऺ एवं स्वचालरत तयीके से प्रदान कयना, श्जसभं भानवीम 

दखर कभ से कभ हो, भ्रष्टाचाय को कभ कयने के भहत्वऩूणय साधनं भं से एक है। याष्डीम ई-

गवनने्स कामयक्रभ के अंतगयत देश बय भं 97,000 जनसुववधा केन्र स्थावऩत ककए गए हं 

ताकक नागरयकं को सावयजलनक सेवाएं सुववधाऩूणय तयीके से प्राप्त हो सकं। आमकय, 
ऩासऩोटय, केन्रीम उत्ऩाद शुल्क तथा कायऩोयेट कामय ववबागं ने ऑन-राइन सेवाएं प्रदान 

कयना प्रायंब कय कदमा है। लशऺा, स्वास््म, सावयजलनक ववतयण औय डाक सेवाओं भं बी 
जल्दी ही नए ई-गवनेन्स प्रोजेक्ट शुरू  ककए जाएंगे। संसद भं इरेक्रॉलनक सववयसेज़ 

कडरीववयी वफर ऩेश ककमा जा चुका है। सबी ई-गवनेन्स प्रोजेक्टं के अधीन जनसेवाएं 

अलधकालधक इंटयनेट औय भोफाइर पोन के भाध्मभ से दी जाएंगी। 

 भेयी सयकाय ने देश के राखं वंलचत रोगं तक ऩहंुचने के लरए 'आधाय' नाभक 

अनूठी मोजना शुरू की है जो साभाश्जक ऺेत्र के कामयक्रभं की उऩरब्धता, जवाफदेही औय 

ऩायदलशयता भं सुधाय राने भं सहामक लसद्ध होगी औय श्जससे रोगं की वविीम सभावेलशता 
फढे़गी।  

 वषय 2012-13, 12वीं ऩंचवषीम मोजना का प्रथभ वषय होगा। इसका रक्ष्म है 'त्वरयत, 
वहनीम औय सभावेशी ववकास'। 12वीं मोजना के एप्रोच ऩेऩय भं 9 पीसदी ववकास दय औय 

4 पीसदी कृवष ववकास दय का रक्ष्म है। 

 आज देश के सभऺ 5 प्रभुख चुनौलतमां हं श्जन ऩय भेयी सयकाय काभ कयेगी- 

 आफादी के एक फडे़ कहस्से को आजीववका सुयऺा प्रदान कयने हेतु सतत 

प्रमास कयना तथा देश से गयीफी, बूख औय लनयऺयता सभाप्त कयने के लरए 

कामययत यहना; 

 त्वरयत एवं व्माऩक ववकास तथा जनता के लरए आजीववका आधारयत कामं 
का सजृन कयते हुए आलथयक सुयऺा प्राप्त कयना; 

 त्वरयत ववकास के लरए ऊजाय सुयऺा सुलनश्ित कयना; 

 ऩारयश्स्थलतकीम औय ऩमायवयण सुयऺा को जोश्खभ भं डारे वफना ववकास 

रक्ष्म प्राप्त कयना; तथा  

 न्मामसंगत, फहुरवादी, ऩंथलनयऩेऺ तथा सभावेशी रोकतंत्र के दामये भं 

देश की आंतरयक औय फाहयी सुयऺा सुलनश्ित कयना। 
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 सबी नागरयकं को लशऺा एवं कौशर ववकास के अवसय प्रदान कयके उन्हं सभथय 
फनाते हुए आजीववका सुयऺा के रक्ष्म को त्वरयत एवं सभावेशी ववकास की प्रकक्रमा से ही 
फेहतय प्राप्त ककमा जा सकता है। लशऺा के अलधकाय के सुदृढ़ आधाय ऩय कौशर प्रलशऺण को 
लशऺा के सबी स्तयं ऩय जोड़ने ऩय जोय कदमा जा यहा है। याष्डीम स्तय ऩय भान्मता प्राप्त 

मोग्मता ऩद्धलत के ववकास हेतु सभान लसद्धांत औय कदशालनदेश तम कयने के लरए याष्डीम 

व्मावसालमक लशऺा मोग्मता व्मवस्था कामभ की जा यही है।  

 भेयी सयकाय का रक्ष्म वषय 2012-13 भं 85 राख रोगं को औय 12वीं मोजना भं कुर 

800 राख रोगं को कौशर प्रलशऺण प्रदान कयना है। देश भं ऩश्ब्र क-प्राइवेट बागीदायी के 

तहत, सयकाय 13 हजाय कयोड़ रुऩए की अनुभालनत रागत से 1500 नए औद्योलगक 

प्रलशऺण संस्थानं औय 5 हजाय कौशर ववकास केन्रं की स्थाऩना कयेगी।  

 उच्च लशऺा एवं अनुसंधान ववधेमक संसद भं ऩेश ककमा जा चुका है। बववष्म के 

लरए कामय-मोजना तैमाय कयने हेतु याष्डीम उच्च लशऺा एवं अनुसंधान आमोग का गठन बी 
ककमा जा यहा है। 

 अध्माऩक शैश्ऺक व्मवस्था के केन्र-वफन्द ु हं। भेयी सयकाय अध्माऩक लशऺण एवं 
पैकल्टी ववकास के लरए एक याष्डीम लभशन की शुरुआत कयेगी। 

 सभस्त छात्रं को, उनकी अदामगी ऺभता ऩय ववचाय ककए वफना उच्च लशऺा के 

अवसय प्रदान कयने के लरए सयकाय उच्च लशऺा ऋण गायंटी प्रालधकयण का गठन कयेगी, 
जो कक शैश्ऺक ऋणं का जोश्खभ संग्रहण (Risk Pooling) कयते हुए सीलभत ऋण गायंटी 
की व्मवस्था कयेगा। 

 कभजोय वगं के सशक  ्तीकयण भं लशऺा के भहत  ् व को सभझते हुए भेयी सयकाय ने 

अनुसूलचत जालत के छात्रं की छात्रववृि भं ववृद्ध कयने के फाद, अनुसूलचत जनजालत औय 

अन्म वऩछडे़ वगं के छात्रं को भैकरक के फाद लभरने वारी  छात्रववृि की दयं हार ही भं फढ़ाई 

हं। वऩछरे एक वषय के दौयान, अनुसूलचत जालत/जनजालत, अन्म वऩछडे़ वगय औय 

अल्ऩसंयम्क सभुदाम के डेढ़ कयोड़ से अलधक ववद्यालथयमं को  छात्रववृि औय पैरोलशऩ 

प्रदान की गई है। 

 ऩढ़ने-लरखने, काभ-काज कयने औय एक फेहतय एवं संतोषऩूणय जीवनमाऩन के 

लरए स्वस्थ होना फहुत जरूयी है। हभाये याष्डीम ग्राभीण स्वास््म लभशन का प्रबाव कदखने 
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रगा है एवं स्वास््म सूचकांकं भं बी प्रलतवफवफत हो यहा है। लशशु भतृ्मु-दय, जो वषय 2005 

भं 58 प्रलत हजाय जन्भ थी, वषय 2010 भं घटकय 47 प्रलत हजाय यह गई। भात ृभतृ्म-ुदय वषय 
2004-06 भं 254 प्रलत राख प्रसव से घटकय वषय 2007-09 भं 212 प्रलत राख प्रसव हो गई 

है। जननी सुयऺा मोजना के तहत वषय 2010-2011 के दौयान 1 कयोड़ 13 राख भकहराओं 
को राब ऩहंुचामा गमा जो एक सयाहनीम उऩरफ  ् लध है। देश से ऩोलरमो रगबग खत्भ 

ककमा जा चुका है। ववश्व स्वास््म संगठन ने बायत को वाइल्ड ऩोलरमो वामयस से आकं्रत 

देशं की सूची से हटाने का लनणयम लरमा है। 

 वऩछरे 7 वषय के दौयान स्वास््म ऺेत्र भं रगाताय फढ़ते लनवेश के फावजूद स्वास््म 

भद ऩय सयकायी खचय अबी बी कभ है। सबी रोगं तक स्वास््म सेवाएं ऩहंुचाने का रक्ष्म 

प्राप्त कयने के लरए भेयी सयकाय 12वीं मोजना के अतं तक केन्र व याज्यमं के कुर 

मोजनागत व गैय-मोजनागत व्मम को फढ़ाकय जीडीऩी के 2.5 पीसदी तक रे जाने का 
प्रमास कयेगी। सयकायी स्वास््म संस्थाओं के भाध्मभ से सबी रोगं को लन :शुल्क जेनेरयक 

आवकमक दवाइमां चयणफद्ध औय सभमफद्ध तयीके से उऩरफ  ् ध कयवाना सुलनश्ित ककमा 
जाएगा। 12वीं मोजना के दौयान याष्डीम ग्राभीण स्वास््म लभशन को याष्डीम स्वास््म 

लभशन भं फदरकय इसे शहयी ऺेत्रं भं बी रागू ककमा जाएगा। भेयी सयकाय ने कंसय, 
भधुभेह, रृदमयोग एव ं स्रोक लनवायण व लनमंत्रण कामयक्रभ औय वदृ्धं की स्वास््म 

ऩरयचमाय हेतु याष्डीम कामयक्रभ प्रायंब ककए हं। हभ उन्नत स्तय की कद्वतीमक स्वास््म सेवाएं 

उऩरफ  ् ध कयाने के लरए श्जरा अस्ऩतारं को सुदृढ़ कयंगे। भेयी सयकाय स्वास््म ऺेत्र भं 

भानव संसाधनं की कभी को दयू कयने के लरए बी कामय कय यही है। वऩछरे तीन वषं के 

दौयान, एभफीफीएस की सीटं भं 26 पीसदी औय ऩोस्ट गे्रजुएट सीटं भं 62 पीसदी ववृद्ध हुई 

है।  

 बायत की भहान ववयासत को आधाय फनाते हुए आमुवदे, मोग एवं प्राकृलतक 

लचककत्सा, मूनानी, लसद्ध औय होभ  ् मोऩैथी (आमुष) को एरोऩैलथक स्वास््म व्मवस्था से 

जोड़ा जा यहा है। प्राथलभक स्वास््म केन्रं, साभुदालमक स्वास््म केन्रं औय श्जरा 
अस्ऩतारं भं आमुष सुववधाएं भुहैमा कयाने के लरए याज्यमं को वविीम सहामता दी जा यही 
है। 

 अत्मंत रोकवप्रम याष्डीम स्वास््म फीभा मोजना के अतंगयत रगबग 2 कयोड़ 64 

राख ऩरयवायं को स्वास््म फीभा सुयऺा प्रदान की जा यही है। इस मोजना का ववस्ताय 
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ककमा जाएगा। उम्भीद है कक 12वीं मोजना की सभालप्त तक, इस मोजना के अतंगयत कयीफ 

7 कयोड़ ऩरयवायं को स्वास््म फीभा सुयऺा प्रदान की जाएगी। 

 कुऩोषण, फच्चं को गंबीय रूऩ से प्रबाववत कयता यहा है श्जससे उनके लशऺा प्राप्त 

कयने औय वहनीम आजीववका अश्जयत कयने के अवसयं ऩय बी असय ऩड़ता है। भेयी सयकाय 

12वीं ऩंचवषीम मोजना के दौयान सभेककत फार ववकास सेवाओं (आई सी डी एस) को 
ऩुनव्मयवश्स्थत व सुदृढ़ कयेगी। भात-ृलशशु ऩोषण आवकमकताओं को ऩूया कयने के लरए 

सभस्मा-प्रबाववत 200 श्जरं भं आई सी डी एस के अरावा, भल्टी-सेक्टोयर ऩोषण 

कामयक्रभ बी शुरू  ककमा जाएगा। 

 भेयी सयकाय सभाज के कभजोय व असुयश्ऺत तफकं के ववकास के लरए प्रलतफद्ध है। 
हभ 14 वषय से कभ आमु के फच्चं को योजगाय भं रगाने से योकने के लरए फारक श्रभ 

(प्रलतषेध औय ववलनमभन) अलधलनमभ भं भहत्वऩूणय संशोधन कयंगे। फच्चं की जगह 

स्कूर भं है, काभकाज की जगहं ऩय नहीं। 

 येहड़ी-ऩटयी ऩय साभान फेचकय जीववका अश्जयत कयने वारे राखं व  ् मक  ्लतमं के 

कहतं की सुयऺा कयने तथा उनके ववकास के लरए सयकाय नमा कानून फनाने ऩय कामय कय 

यही है। 

 भेयी सयकाय लसय ऩय भरैा ढोने की प्रथा खत्भ कयने औय अस्वच्छ शौचारमं को 
सभाप्त कयने के लरए संसद भं नमा ववधेमक ऩेश कयेगी। इसभं लसय ऩय भैरा ढोने वारं के 

लरए वैकश्ल्ऩक व्मवसामं भं अवसय प्रदान कयते हुए उऩमुक  ्त ऩुनवायस का बी प्रावधान 

होगा ताकक वे सम्भानजनक जीवनमाऩन कय सकं। 

 लन:शक  ्तता प्रबाववत रोगं की सभस्माओं ऩय अलधक ध्मान कंकरत कयने के लरए 

एक ऩथृक लन:शक  ्तता कामय ववबाग फनामा जाना प्रस्ताववत है। सयकाय लन:शक  ्त रोगं के 

लरए भौजूदा कानून के स्थान ऩय नमा कानून फनाने ऩय बी ववचाय कय यही है। 

 भेयी सयकाय वरयष्ठ नागरयकं के लरए याष्डीम ऩरयषद का गठन कय यही है जो हभायी 
आफादी के इस भहत्वऩूणय वगय के लरए एक व्माऩक बागीदायी आधारयत पोयभ के तौय ऩय 

कामय कयेगी। 

 राब-वंलचत वन लनवालसमं को सहामता प्रदान कयने के उदे्दकम से, अनुसूलचत 

जनजालत औय अन्म ऩायंऩरयक वन लनवासी (वन्म अलधकायं की ऩहचान) अलधलनमभ के 
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तहत 12.46 राख से बी अलधक ऩट्टे ववतरयत ककए गए हं। गौण वन्म उत्ऩादं के लरए 

न्मूनतभ सभथयन भूल्म मोजना शुरू  कयने ऩय ववचाय ककमा जा यहा है।  

 भेयी सयकाय प्रधानभंत्री के नए 15 सूत्री कामयक्रभ के राबं को सभेककत कयेगी 
श्जसके तहत सयकाय की लचकित स्कीभं के 15 प्रलतशत रक्ष्म औय ऩरयव्मम को 
अल्ऩसंख   मक सभुदामं के राब-वंलचत वगं के लरए लनधायरयत ककमा गमा है। 
अल्ऩसंख   मक संकंकरत श्जरं के लरए फहु-ऺेत्रीम ववकास कामयक्रभ से अल्ऩसंख   मक 

संकंकरत 90 श्जरं भं साभाश्जक-आलथयक ढांचे भं 3500 कयोड़ रुऩए से अलधक लनवेश कयने 

भं सपरता लभरी है। वषय के दौयान, इस कामयक्रभ को औय अलधक कायगय फनामा जाएगा 
औय इसके दामये को बी फढ़ामा जाएगा। 

 वषय 2011-12 भं सयकायी ऺेत्रं के फंकं द्वाया प्राथलभकता ऺेत्र के तहत 

अल्ऩसंख   मक सभुदामं को कदए जाने वारे अदि ऋण फढकय 14.5 प्रलतशत हो गए हं। 
भेयी सयकाय, वषय 2012-13 भं 15 प्रलतशत का रक्ष्म प्राप्त कयने के लरए ऩूया प्रमास कयेगी। 

 अल्ऩसंख  मकं का सशक  ्तीकयण सुलनश्ित कयने के लरए, भेयी सयकाय ने हार 

ही भं अल्ऩसंख  मक वगय के साभाश्जक औय शैश्ऺक रूऩ से वऩछडे़ वगं के लरए लनधायरयत 

कोटे भं से 4.5 प्रलतशत का उऩ-कोटा उऩरफ  ् ध कयाने का लनणयम लरमा है जो अन्म वऩछडे़ 

वगं के लरए लनमत 27 प्रलतशत आयऺण कोटे के अतंगयत कदमा जाएगा।  

 भुझे इस फात की खुशी है कक भेयी सयकाय द्वाया कृवष ऩय रगाताय जोय देने के अच्छे 

ऩरयणाभ लभरे हं। कृवष ऺेत्र भं वषय 2010-11 भं 6.6 पीसदी की ववृद्ध हुई है, जो हार के 

सभम भं हुई ववृद्ध की उच्चतभ दय है। वषय 2010-11 के दौयान देश भं 24.156 कयोड़ टन 

खाद्यान्न का रयकाडय उत्ऩादन हुआ। हभने 231 लभलरमन टन पर औय सफ  ् श्ज मं का, 18 

लभलरमन टन दारं का, 31.1 लभलरमन टन लतरहन का औय कऩास की 33.42 लभलरमन 

गांठं का रयकाडय उत्ऩादन ककमा है। भेयी सयकाय ने अऩने प्रभुख कामयक्रभं, जैसे याष्डीम 

कृवष ववकास मोजना, याष्डीम खाद्य सुयऺा लभशन औय याष्डीम फागवानी लभशन के जरयए 

कृवष ऺेत्र भं सावयजलनक लनवेश को प्रोत्साकहत ककमा है। भेयी सयकाय ने वऩछरे सात वषं से 

प्रचलरत ककसान कहतैषी भूल्म सभथयन नीलत को जायी यखा है। वषय 2011-12 के दौयान, 
चुलनंदा कृवष उत्ऩादं के न्मूनतभ सभथयन भूल्म भं वऩछरे वषय की तुरना भं 10 से 40 

प्रलतशत तक ववृद्ध की गई। 

 2010-11 के दौयान 4 राख 60 हजाय कयोड़ रुऩए का कृवष ऋण कदमा गमा, जो 
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रक्ष्म से 22 पीसदी अलधक है। भुझे ववश्वास है कक 2011-12 का 4 राख 75 हजाय कयोड़ 

रुऩए का रक्ष्म बी हालसर कय लरमा जाएगा। छोटे ककसानं को 3 राख रुऩए तक के पसर 

ऋण 7 प्रलतशत की दय ऩय उऩरफ  ् ध कयाने के लरए फ  ् माज भं छूट (interest subvention) 
स्कीभ राग ूकी गई। जो ककसान अऩने अल्ऩावलध पसर ऋण सभम ऩय चुकाते हं उन्हं 

ब्माज भं 3 प्रलतशत की अलतरयक  ्त छूट प्रदान की जा यही है श्जससे प्रबावी माज दय घटकय 

4 प्रलतशत ही यह जाएगी। 

भेयी सयकाय लसंचाई की सशृ्जत ऺभता औय प्रमुक  ्त ऺभता के फीच कयीफ 10 

लभलरमन हैक्टेमय के अतंय को कभ कयने के उऩाम कयेगी। इसके लरए कभान ऺेत्र ववकास 

कामयक्रभ को सुदृढ़ ककमा जाएगा औय उसे त्वरयत लसंचाई राब कामयक्रभ के साथ जोड़ा 
जाएगा। याष्डीम जर लभशन को कामायश्न्वत ककमा जाएगा श्जसका उदे्दकम अगरे ऩांच वषं 
भं जर-उऩमोग दऺता भं 20 प्रलतशत सुधाय कयना है। भेयी सयकाय वषाय लसंलचत औय शुष्क 

बूलभ ऺेत्रं की कृवष उत्ऩादन ऺभता को प्राप्त कयने का प्रमास कयेगी। ऐसा, सबी संफलंधत 

ऩऺं की स्वस्थ बागीदायी सुलनश  ् लच त कयके औय सयकाय द्वाया प्रामोश्जत ववलबन्न 

कामयक्रभं भं तारभेर कामभ कयके ककमा जाएगा।  

 वषय के दौयान, आवकमकता के अनुसाय अनुदालनत उवययकं की उऩरफ  ् धता 
सुलनश्ित की गई। उवययक भंत्रारम ऐसी व्माऩक उवययक लनगयानी व्मवस्था ऩय काभ कय 

यहा है, श्जसके जरयए ककसानं को उवययकं की उऩरफ  ् धता की सूचना एस.एभ.एस., 
इंटयनेट औय टेरीपोन ऩय दी जाएगी। भेयी सयकाय ने पकटयराइजय कॉयऩोयेशन ऑप 

इंकडमा औय कहन्दसु्तान पकटयराइजय कॉयऩोयेशन की 8 मूरयमा मूलनटं को दोफाया शुरू  कयने 

का पैसरा ककमा है, ताकक 9 लभलरमन टन मूरयमा की अलतरयक  ्त संस्थावऩत ऺभता 
सशृ्जत की जा सके। हभाया रक्ष्म अगरे 5 सार भं मूरयमा उत्ऩादन भं आत्भलनबयय फनना 
है। 

 जैसा कक जून, 2009 भं भंने संसद भं अऩने अलबबाषण भं ऐरान ककमा था, भेयी 
सयकाय ने रोक सबा के वऩछरे शीतकारीन सत्र भं याष्डीम खाद्य सुयऺा ववधेमक ऩेश कय 

कदमा है। इससे खाद्य सुयऺा सुलनश्ित कयने के लरए कानूनी प्रावधान उऩरफ   ध होगा। साथ 

ही साथ भेयी सयकाय सावयजलनक ववतयण प्रणारी को ऩूयी तयह कंप्मूटयीकृत कयने की कदशा 
भं याज्यम सयकायं से लभरकय कामय कय यही है। 

 भेयी सयकाय भहात्भा गांधी याष्डीम ग्राभीण योजगाय गायंटी मोजना (MNREGA) 
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के कामायन्वमन भं औय अलधक ऩायदलशयता, दऺता औय जवाफदेही राने की ऩूयी कोलशश 

कयती यहेगी। इस मोजना के प्रायंब से अफ तक रगबग 11 सौ कयोड़ श्रभ-कदवसं के 

योजगाय का सजृन ककमा गमा है औय इस मोजना ऩय रगबग 1 राख 48 हजाय कयोड़ रुऩए 

खचय ककए गए हं। इस मोजना का अफ तक 25 कयोड़ रोगं को पामदा लभरा है। इस मोजना 
के कदशालनदेशं भं, मह सुलनश्ित कयने के लरए संशोधन ककए गए हं कक इसे बूलभ की 
उत्ऩादकता फढ़ाने के उदे्दकम के औय अलधक अनुरूऩ फनामा जा सके। 

 भेयी सयकाय ने याष्डीम ग्राभीण आजीववका लभशन शुरू ककमा है, श्जससे गयीफ 

ग्राभीण ऩरयवायं को योजगाय के सतत अवसय उऩरफ  ् ध कयाए जा सकंगे। 

 भेयी सयकाय, सभावेशी ववकास नीलत ऩय जोय देते हुए, बूलभ अजयन, ऩनुवायस औय 

ऩुनस्थायऩन ववधेमक (Land Acquisition, Rehabilitation and Resettlement Bill) को 
जल्द अलधलनमलभत कयने के लरए प्रमासयत यहेगी। इस ववधेमक भं न केवर बू-स्वाभी 
ककसानं को फश्ल्क आजीववका के लरए ऐसी बूलभ ऩय आलश्रत रोगं को बी अलनवामय 
ऩुनवायस तथा ऩुनस्थायऩन ऩैकेज सकहत उदायताऩूवयक भुआवजा देने का बी प्रावधान है।  

 भेयी सयकाय ने वषय 2004  भं ग्राभीण ऺेत्रं भं ढांचागत सुववधाओ ंभं सुधाय कयने के 

उदे्दकम से भहत्वाकांऺी बायत लनभायण कामयक्रभ शुरू  ककमा। इस कामयक्रभ का दसूया चयण 

2009  भं शुरू  हुआ। भुझे मह कहते हुए खुशी हो यही है कक 1 कयोड़ हेक्टेमय बूलभ की 
अलतरयक  ्त लसंचाई ऺभता के सजृन कयने, 1 राख गांवं औय 1 कयोड़ 75 राख गयीफ 

ऩरयवायं को वफजरी देने औय भौजूदा 1 राख 94 हजाय ककरोभीटय ग्राभीण सडकं का 
सुधाय कयने औय सबी लचकित घयं तक ऩीने का साप-ऩानी ऩहंुचाने का रक्ष्म, 31 भाचय, 
2012 की लनमत तायीख से ऩहरे ही ऩूया ककमा जा चुका है। 

 शहयी ऺेत्रं भं आजीववका सुलनश्ित कयने के लरए, भेयी सयकाय जल्द ही याष्डीम 

शहयी आजीववका लभशन शुरू कयेगी जो व्माऩक स्तय ऩय कायीगयं के कौशर का उन्नमन, 
उद्यलभता का ववकास एव ंयोजगाय औय स्वयोजगाय के अवसय ऩैदा कयने का कामय कयेगा। 

 भेयी सयकाय, जवाहयरार नेहरू याष्डीम शहयी ववकास लभशन के कामायन्वमन से 

प्राप्त अनुबवं के आधाय ऩय इस कामयक्रभ का अगरा चयण शुरू  कयेगी। अफ लभशन भं 

भहानगयं मा फडे़ नगयं की जगह प्रथभ श्रणेी औय भध्मभ नगयं ऩय ववशेष ध्मान कदमा 
जाएगा।  
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 धायणीम औय ऩमायवयण अनुकूर शहयी मातामात-व्मवस्था उऩरफ  ् ध कयवाने के 

अऩने लनयन्तय प्रमासं की शृंखरा भं, भेयी सयकाय इस वषय कदल्री भेरो का तीसया पेज 

शुरू कयेगी औय फंगरूरू, हैदयाफाद, कोरकाता एवं चेन्नई भं भेरो ऩरयमोजनाओं के 

त्वरयत कक्रमान्वमन को आवकमक वविीम सहामता उऩरफ  ् ध कयाएगी। भेयी सयकाय ने 20 

राख से ज्यमादा आफादी वारे सबी शहयं के लरए भेरो येर ऩरयमोजनाओं की व्मवहामयता 
रयऩोटय तैमाय कयने भं भदद कयने का बी लनणयम लरमा है। 

 भेयी सयकाय का सभान लनमाभक व्मवस्था फनाने के लरए एक ऐसा ववधेमक राने 

का प्रस्ताव है श्जसभं उऩबोक  ताओं के कहतं का संयऺण कयने, वववादं का जल्दी लनऩटाया 
कयने औय यीमर एस्टेट ऺेत्र के व्मवश्स्थत ववकास को सुलनश्ित कयने का प्रावधान ककमा 
जाएगा। 

 भेयी सयकाय शहयं भं यहने वारे फेघय औय फेसहाया रोगं की आवकमकताएं ऩूया 
कयने को सवोच्च प्राथलभकता देती है औय भुझे मह घोषणा कयते हुए खुशी है कक हभ एक 

नमा ''शहयी फेघय रोगं के लरए याष्डीम कामयक्रभ'' शुरू कय यहे हं। इसके अतंगयत शहयी 
स्थानीम लनकामं भं लभलश्रत आश्रम स्थरं का ऐसा नेटवकय   तैमाय कयने भं भदद लभरेगी 
श्जनभं फेसहाया रोगं के यहने औय खाने का ऩमायप्त इंतजाभ होगा। 

 ऩमयटन उद्योग भं योजगाय ऩैदा कयने की अऩाय संबावनाएं हं। भेयी सयकाय का रक्ष्म 

12वीं ऩंचवषीम मोजना के दौयान इस ऺेत्र भं हय सार 12 पीसदी की ववृद्ध कयना होगा। वषय 
2012-13 भं रगबग 50 राख नए योजगाय के अवसय ऩैदा हंगे। वषय 2011-12 भं रगबग 

63 राख ववदेशी ऩमयटक बायत आए, जो वऩछरे वषय से 9 प्रलतशत अलधक हं। 

 भेयी सयकाय ने, संऩूणय एनारॉग केफर टेरीववजन लसस्टभ को कदसंफय, 2014 तक 

कडजीटर सेवा भं फदरने के लरए सभमफद्ध कामयक्रभ शुरू  ककमा है। इससे लसस्टभ औय 

अलधक साश्म्मक एवं ऩायदशी फनेगा औय सुरब रागत ऩय फेहतय दृकमता सुववधा प्राप्त 

होगी। 

 छोटे नगयं औय दयूदयाज के इराकं भं यह यहे राखं रोगं तक एप एभ येकडमो 
सेवाएं ऩहंुचाने के लरए भेयी सयकाय ने जम्भू-ककभीय औय ऩूवोिय याज्यमं के सीभावती ऺेत्रं 
सकहत, ऩूये देश के 245 शहयं भं 839 नए एप एभ येकडमो चैनरं की इरेक्रॉलनक नीराभी 
(e-auction) कयने का भहत्वऩूणय लनणयम लरमा है। 
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 हथकयघा फुनकयं के कल्माण को औय सुलनश्ित कयने के लरए, भेयी सयकाय ने 

हार ही भं 3884 कयोड़ रुऩए के वविीम ऩैकेज की घोषणा की है ताकक हथकयघा फुनकयं 
औय उनकी सलभलतमं के ऋण को भाप ककमा जा सके। इसके अरावा, फुनकयं को सस्ते 

कजय औय अनुदालनत सूत देने के लरए 2362 कयोड़ रुऩए के व्माऩक ऩैकेज की बी घोषणा 
की गई है। 

 कऩड़ा उद्योग भं लनवेश के लरए भेयी सयकाय ने ऩुनगयकठत प्रौद्योलगकी उन्नमन लनलध 

स्कीभ का अनुभोदन ककमा है औय 11वीं मोजना भं लनवेश की यालश रगबग दगुुनी अथायत 

8 हजाय कयोड़ रुऩए से फढ़ाकय 15 हजाय कयोड़ रुऩए कय दी गई है। 

 भुरास्पीलत, ववशेषकय खाद्य वस्तुओं भं, बायत सकहत ववश्व के अनेक देशं के लरए 

एक फड़ी चुनौती यही है। दलुनमा बय भं वस्तुओं, औद्योलगक साभग्री औय ईंधन की कीभतं 

फढ़ने से बी भुरास्पीलत फढ़ी है। सयकाय ने आऩूलतय संफंधी फाधाओं को दयू कयने के लरए कई 

कदभ उठाए हं : जैसे आमात शलु्क भं कटौती औय लनमायत ऩय सुववचारयत योक। ईंधन ऩय 

अतंययाष्डीम कीभतं के बायी दफाव को कभ कयने के लरए कच्चे तेर ऩय सीभा शुल्क औय 

ऩेरोर तथा डीजर ऩय आमात शुल्क घटा कदए गए हं। 

 रयजवय फंक की भजफूत नीलतगत काययवाई औय सयकाय के प्रबावी उऩामं के नतीजे 

अच्छे यहे हं। प्रभुख खाद्य ऩदाथं की भुरास्पीलत भं तेजी से लगयावट आई, श्जससे आभ 

आदभी को याहत लभरी है। साभान्म भुरास्पीलत भं बी कभी आई है। 

 बायत भं ववदेशी ऩूंजी लनवेश को आकवषयत कयने के लरए सयकाय ने कई उऩाम ककए 

हं-ववदेशी वाश्णश्ज्यमक ऋणं से संफंलधत लनमभं का उदायीकयण, ववदेशी संस्थागत 

लनवेशकं की उधाय देने की सीभा भं फढ़ोियी औय ऩात्र ववदेशी लनवेशकं से म्मुचुअर पंड्स 

भं लनवेश औय इश्क्वटी आकवषयत कयने की मोजनाएं।  

 सयकाय ने वविीम ऺेत्र से संफंलधत कानून, लनमभ व ववलनमभ ऩुन् तैमाय कयने व 

उन्हं सुसंगत फनाने के कामय को सुगभ फनाने के लरए वविीम ऺेत्र ववधामी सुधाय आमोग 

गकठत ककमा है श्जससे वविीम ऺेत्र की साभलमक आवकमकताओं को ऩूया ककमा जा सकेगा। 

 बायत भं कयदाता सेवाओं भं सुधाय कयने, ऩायदलशयता, जवाफदेही तथा प्रत्मऺ व 

अप्रत्मऺ कय प्रशासन भं दऺता राने के लरए भेयी सयकाय ने ई-गवनने्स संफंधी कई उऩाम 

ककए हं। आमकय रयटनय की ई-पाइलरंग, कयं के ई-ऩेभंट, कयदाता के फंक खाते भं सीधे ही 
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इरेक्रॉलनक रयपंड हेतु ईसीएस सुववधाएं औय टीडीएस रयटनय की इरेक्रॉलनक पाइलरंग की 
सुववधा अफ सभूचे देश भं उऩरफ  ् ध है। ऩेऩय आमकय रयटनय सकहत कयदाताओं के सबी 
आवेदनं के कंप्मूटयीकृत ऩंजीकयण के लरए आमकय सेवा केन्र नाभक एकर श्खडकी 
व्मवस्था शुरू की गई है। 

 वषय 2011 भं बायत का वाश्णज्यम वस्तु लनमायत 298 अयफ अभयीकी डॉरय तक ऩहंुच 

गमा, जो वषय 2010 की तुरना भं 34 पीसदी अलधक है। भेयी सयकाय ने वषय 2013-14 तक 

लनमायत को दगुुना कयने अथायत   500 अयफ अभयीकी डॉरय तक ऩहंुचाने की कामय-मोजना 
तैमाय की है। जाऩान, भरेलशमा, कोरयमा गणयाज्यम के साथ व्माऩक आलथयक बागीदायी 
कयाय औय आलसमान देशं के साथ भुक  ्त व्माऩाय-कयाय ककए गए हं। मूयोऩीम सघं सकहत 

कई अन्म देशं के साथ वाताय चर यही है।  

 वविीम सभावेश मोजना के तहत देश भं रगबग 73 हजाय ऐसे रयहामशी इराकं की 
ऩहचान की गई है, श्जनकी आफादी 2000 से ज्यमादा है। इन इराकं भं फंकं अथवा 
प्रौद्योलगकी आधारयत फंककंग व्मवस्था के जरयए फंककंग सेवाएं ऩहंुचाई जानी हं। इस मोजना 
के तहत नवफय, 2011 तक 49 हजाय गांव आच्छाकदत ककए जा चुके थे। स्व-सहामता 
सभूहं, ववशेषकय, भकहराओं द्वाया संचालरत सभूहं को फढ़ावा देने के लरए कदशालनदेश 

तैमाय ककए गए हं, ताकक इनभं गैय-सयकायी संगठनं को बी बागीदाय फनामा जा सके।  

 भेयी सयकाय सावयजलनक ऺेत्र के फंकं की वविीम श्स्थलत को भजफूत फनाने के लरए 

जरूयत के अनुसाय इनको ऩूंजी उऩरफ  ् ध कयाएगी। साथ ही 40 ऺेत्रीम ग्राभीण फंकं भं ऩूंजी 
ववस्ताय की प्रकक्रमा बी शुरू कय दी गई है। 

 भेयी सयकाय बायतीम ववद्युत उऩस्कय उद्योग के लरए लभशन मोजना 2012-2022 

तैमाय कय यही है। इरेश्क्रक ऑटोभोफाईर को फढ़ावा देने के लरए याष्डीम ववद्युत संचयण 

फोडय (National Board of Electric Mobility) औय याष्डीम ववद्युत संचयण ऩरयषद 

(National Council of Electric Mobility)का गठन ककमा गमा है। 12वीं ऩंचवषीम मोजना 
के दौयान ऩूंजीगत उद्योगं को फढ़ावा देने की मोजना बी शुरू  की जाएगी। ववदेशं भं कच्चे 

भार की ऩरयसंऩविमं को अश्जयत कयने की नीलत फनाई गमी है।  

 भेयी सयकाय ने एक याष्डीम ववलनभायण नीलत की घोषणा की है, श्जसका उदे्दकम इसी 
दशक भं जी डी ऩी भं ववलनभायण के कहस्से को 25 पीसदी तक फढ़ाना औय योजगाय के 10 

कयोड़ नए अवसय ऩैदा कयना है। सयकाय ववलनभायण को फढ़ावा देने के लरए याष्डीम लनवेश 
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औय ववलनभायण जोन फनाएगी।  

 दादयी से रेकय नवी भुंफई के फीच वेस्टनय डेकडकेकटड येर फे्रट कॉरयडोय के सभानांतय 

आमकॉलनक (Iconic) कदल्री-भुंफई औद्योलगक कॉरयडोय ववकलसत ककमा जा यहा है, 
श्जसभं भहत्वऩूणय प्रगलत हुई है। भेयी सयकाय ने, भखु   म भागय ऩरयमोजनाओं के 

कामायन्वमन के लरए ऩांच वषं के दौयान डीएभआईसी को 17,500 कयोड़ रुऩए तथा 
ऩरयमोजना ववकास कामं के लरए 1000 कयोड़ रुऩए उऩरफ  ् ध कयाने का लनणयम ककमा है। 

 सयकाय ने हार ही भं सूक्ष्भ औय रघ ुउऩक्रभं द्वाया उत्ऩाकदत भार औय सेवाओं के 

लरए ऐसी सावयजलनक खयीद नीलत अनुभोकदत की है, श्जसभं अनुसूलचत जालत औय 

अनुसूलचत जनजालतमं के स्वालभत्व वारे उऩक्रभं के लरए ववशेष प्रावधान ककमा गमा है।  

 देश भं सुदृढ़ प्रलतस्ऩधाय संस्कृलत ववकलसत कयने के लरए याष्डीम प्रलतस्ऩधाय नीलत को 
अलंतभ रूऩ कदमा जा यहा है। संशोलधत कंऩनी ववधेमक संसद भं प्रस्तुत कय कदमा गमा है।  

 भेयी सयकाय ऩमायप्त एवं गुणात्भक ढांचागत ववकास को उच्च प्राथलभकता देती है 

श्जससे बायत वहनीम एव ंसभावेशी आलथयक ववकास कय सके औय बायत, अतंययाष्डीम 

स्तय ऩय प्रलतस्ऩधी अथयव्मवस्था के रूऩ भं उबय कय साभने आए। ढांचागत ववकास के 

लरए संसाधन जुटाने जैसी चुनौलतमं का साभना कयने के लरए, भेयी सयकाय ने कई ऩहर 

की हं, जैसे ऩंशन औय फीभा पंड को ऩूया कयने के लरए अवसयंचना ऋण पंड की स्थाऩना 
कयने संफंधी ववलनमभ ऩहरी फाय जायी ककए गए हं। अवसयंचना की एक सभान ऩरयबाषा 
तम की जा यही है। 

 ढांचागत लनभायण भं लनजी ऺेत्र की बागीदायी को फढ़ावा देने के उदे्दकम से, 
''वामवफलरटी गैऩ पंकडंग (Viability Gap Funding)'' स्कीभ के अतंगयत, सयकाय ने 

ढांचागत लनभायण भं सावयजलनक-लनजी बागीदायी को वविीम सहामता प्रदान कयने के लरए 

अलतरयक  ्त उऩ-ऺेत्रं को बी शालभर ककमा है। इसभं कोल्ड चेन एवं पसर उत्ऩाद बंडायण 

सकहत आधुलनक बंडायण ऺभता लनभायण, लशऺा, स्वास््म औय कौशर ववकास के लरए 

ऩूंजी लनवेश शालभर है।  

देश की आधायबूत संयचना भं हभं औय अलधक ववस्ताय औय सुधाय कयने की 
जरूयत है। भेयी सयकाय फंदयगाहं की ऺभता फढ़ाने का प्रमास कय यही है औय उन्हं येर 

भागं तथा सड़कं से जोड़ा जा यहा है। देश भं, खासकय उिय-ऩूवी इराकं भं, अतंदेशीम 



12.03.2012 

  

  

 

जर ऩरयवहन की अलतरयक्त् ऩरयमोजनाओं की संबावनाएं तराश की जा यही हं। 

 येरवे के आधुलनकीकयण का व्माऩक कामयक्रभ शुरू ककमा जा यहा है। ऩूवी व ऩश्िभी 
डेकडकेकटड फे्रट कॉयीडोय, श्जनका कामय ऩहरे से ही प्रगलत ऩय है, के अलतरयक  ्त भार औय 

मावत्रमं के लरए येर भागय अरग-अरग कयने के लरए औय अलधक डेकडकेकटड फे्रट कॉयीडोय 

लनलभयत ककए जाएंगे। 

 भेयी सयकाय सड़कं के ववकास को प्राथलभकता दे यही है। इस वषय कभ से कभ 7000 

ककरोभीटय सड़क लनभायण ऩरयमोजनाओं के ठेके कदए जाएंगे। इरेक्रॉलनक खयीद (e-

procurement) औय इरेक्रॉलनक-लनववदा (e-tendering) की नीलत अऩनाकय ऩायदलशयता 
सुलनश्ित कयने के प्रमास ककए गए हं। 

 ववभान मावत्रमं के कहतं की सुयऺा के लरए जरूयी कदभ उठाए जाएंगे। सुयश्ऺत औय 

वाश्जफ दाभ ऩय ववभान सेवाएं सुलनश्ित कयने के लरए इस वषय संसद भं नागय ववभानन 

प्रालधकयण के लरए ववधेमक रामा जाएगा। ववभान दघुयटना अन्वेषण ब्मूयो का गठन ककमा 
जाएगा जो स्वतंत्र रूऩ से कामय कयेगा। हवाई मातामात प्रफंधन सेवाओं औय हवाई अड्डं का 
उन्नमन एव ंआधुलनकीकयण ककमा जाएगा। 

 भेयी सयकाय देश भं तेर औय गैस का उत्ऩादन फढ़ाने के लरए सबी उऩाम कय यही 
है। नई अन्वेषण राईसंलसंग नीलत का नौवां चयण शुरू  हो चुका है। हय सार 6 लभलरमन 

भीकरक टन तेर के शोधन की ऺभता वारी बायत-ओभान रयपाइनयी लरलभटेड जून, 2011 

भं शुरू  की जा चुकी है। मह कंऩनी बायत ऩेरोलरमभ कायऩोयेशन लरलभटेड तथा ओभान 

ऑमर कंऩनी का संमुक  ्त उद्यभ है।  

 भेयी सयकाय, देश भं सबी रोगं को जोड़ने (Connect) का कामय कय यही है। इस 

सभम देश भं प्रलत 100 व  ् मक  ्लत 76 टेरीपोन कनेक्शन हं। भेयी सयकाय दयूसंचाय, सूचना 
प्रौद्योलगकी औय इरेक्रॉलनक्स की नई नीलतमां फना यही है। देश की सबी ऩंचामतं को 
ब्रॉडफंड कनेश्क्टववटी से जोड़ने वारे याष्डीम ऑश्प्टकर पाइफय नेटवकय  का लनभायण ककमा जा 
यहा है। इस ऩय 20 हजाय कयोड़ रुऩए की रागत आएगी। आईटी हाडयवेमय के स्वदेशी 
उत्ऩादन को प्रोत्साकहत कयने के लरए सभुलचत उऩाम ककए जा यहे हं। 

 हभायी अथयव्मवस्था के ववस्ताय के साथ-साथ हभायी ऊजाय आवकमकता बी एक 

दशक भं दगुुनी हो जाने की संबावना है। ववद्युत उत्ऩादन के ऺेत्र भं, हभायी फड़ी 
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उऩरफ  ् लधमां यही हं। जहां 10वीं मोजना अवलध भं, 21 हजाय भेगावाट ववद्युत उत्ऩादन 

ऺभता जोड़ी गई, वहीं 11वीं मोजना भं रगबग 52000 भेगावाट ऺभता जोडे़ जाने की 
संबावना है। संबावना है कक केवर 2011-12 भं ही हभ 15000 भेगावाट रयकाडय ऺभता की 
ववृद्ध हालसर कय सकंगे।  

 ऩुनगयकठत त्वरयत ववद्युत ववकास सुधाय कामयक्रभ के तहत, 14000 अलबलनधायरयत 

नगयं के लरए रगबग 30 हजाय कयोड़ रुऩए वारी ऩरयमोजनाओं को भंजूयी दे दी गई है। 
अन्म ऺेत्रं भं ववतयण नेटवकय   को सुदृढ़ फनाने के लरए, भेयी सयकाय ने याष्डीम ववद्यतु पंड 

स्थावऩत कयने का अनुभोदन ककमा है, श्जससे याज्यम ववद्युत कंऩलनमं को संववतरयत ऋणं 
ऩय ब्माज सफ  ् लसडी दी जाएगी। इस पंड का रक्ष्म अगरे दो वषं भं रगबग 25 हजाय कयोड़ 

रुऩए का लनवेश जुटाना है। भेयी सयकाय ने ववद्युत उत्ऩादन के लरए ईंधन की आऩूलतय सुकय 

फनाने के लरए कदभ उठाए हं। 

 हभं अऩनी ऊजाय की भांग को ऩूया कयने के लरए नवीन औय नवीकयणीम ऊजाय स्रोतं 
की जरूयत है। जवाहयरार नेहरू याष्डीम सौय ऊजाय लभशन के तहत भौजूदा वविीम वषय की 
सभालप्त तक 400 भेगावाट ऺभता वारी सौय ऊजाय ऩरयमोजनाओं को शुरू कयने की मोजना 
है। लभशन के उदे्दकमं भं से एक उदे्दकम सौय ऊजाय के उत्ऩादन की रागत को लग्रड ववद्युत 

रागत के नजदीक राना है। भुझे आऩको मह फताते हुए खुशी है कक जफ दो वषय ऩहरे मह 

लभशन शुरू  ककमा गमा था, तफ के भुकाफरे हार की टैरयप फोलरमां 50 प्रलतशत कभ हं। 

 देश भं न्मूश्क्रमय संमंत्रं की संस्थावऩत ऺभता फढकय 4780 भेगावाट हो गई है 

औय फायहवीं मोजना के अतं तक इसके 10,080 भेगावाट होने की संबावना है। भेयी सयकाय, 
न्मूश्क्रमय ऊजाय के उऩमोग भं सुयऺा को सवोच्च प्राथलभकता देती है औय न्मूश्क्रमय ऊजाय 
कामयक्रभ के कामायन्वमन भं सभाज के ककसी बी वगय की सुयऺा औय उनकी आजीववका 
अजयन से ककसी प्रकाय का कोई सभझौता नहीं ककमा जाएगा। पुकुलशभा, जाऩान भं भाचय, 
2011 भं हुई दघुयटना के फाद, भेयी सयकाय ने देश भं रगे सबी न्मूश्क्रमय ऊजाय संमंत्रं की 
सुयऺा प्रणालरमं की तकनीकी सभीऺा कयने के आदेश कदए। इनकी रयऩोटय को सावयजलनक 

ककमा गमा औय सुयऺा फढ़ाने के संफंध भं की गई लसपारयशं को राग ू ककमा जा यहा है। 
नालबकीम सुयऺा ववलनमाभक प्रालधकयण ववधेमक संसद भं ऩेश कय कदमा गमा है।  

 भेयी सयकाय ने संसद के वऩछरे सत्र भं खान औय खलनज (ववकास एवं ववलनमभन) 

ववधेमक ऩेश ककमा। इस ववधेमक का उदे्दकम ऐसी कानूनी व्मवस्था उऩरब्ध् कयवाना है, 
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श्जससे लनवेश भं तेजी आए, खनन ऺेत्र भं उन्नत प्रौद्योलगकी सभाववष्ट हो सके औय खनन 

कामय से प्राप्त यालश का उऩमोग खनन प्रबाववत ऺेत्रं के ववकास औय ऩमायवयण संतुरन 

कामभ यखने के लरए सुलनश्ित हो सके। 

 कदसफय, 2011 भं अतंययाष्डीम जरवामु ऩरयवतयन ऩय डयफन भं हुई लशखय वाताय भं 

बायत ने सकायात्भक ऩरयणाभ प्राप्त कयने भं यचनात्भक औय अग्रणी बूलभका लनबाई है। 
आगे बी हभ, अतंययाष्डीम सभुदाम के साथ लभरकय इस काभ को जायी यखंगे।  

 अऩने ऩमायवयण औय जैव-ववववधता के संयऺण को भेयी सयकाय सवायलधक भहत  ् व 

देती है। याष्डीम गंगा नदी फेलसन प्रालधकयण, कंर एवं याज्यम सयकायं द्वाया गंगा नदी की 
सपाई कयने के लरए ककए गए सभग्र प्रमासं को भजफूती प्रदान कय यहा है। प्रदषूण कभ 

कयने के लरए प्रालधकयण द्वाया वऩछरे तीन वषं भं रगबग 2600 कयोड़ रुऩए के कामं की 
स्वीकृलत दी जा चुकी है। 

 भुझे मह फताते हुए प्रसन्नता है कक जैव-ववववधता ऩय संमकु्त् याष्ड संघ कन्वेन्शन 

के सदस्म याष  ् रं के 11वं सभ  ् भेरन की भेजफानी बायत कय यहा है। मह सभ  ् भेरन अक  तूफय, 
2012 भं हैदयाफाद भं आमोश्जत ककमा जाएगा। भेयी सयकाय का प्रमास यहेगा कक इस 

सभ  ् भेरन भं उऩमोग एवं राब-सहबालगता जैसी ऩहर के प्रबावी कामायन्वमन ऩय वैश्श्वक 

सहभलत फने औय इस कदशा भं अग्रगाभी काययवाई हो। इससे संसाधनं के संयऺण भं 

साभुदालमक बागीदायी को बी फढ़ावा लभरेगा।  

 भेयी सयकाय ने 11वीं मोजना अवलध के दौयान 1,200 कयोड़ रुऩए से अलधक की 
कंरीम सहामता प्रदान कयके प्रोजेक्ट टाइगय स्कीभ को संशोलधत तथा सुदृढ़ ककमा है। देश 

से ववरुप्त चीतं का ऩुन् प्रवेश कयाने के लरए एक ववशेष कामयक्रभ बी फनामा गमा है।  

 वन-ववस्ताय औय एक कयोड़ हेक्टेमय वन बूलभ को हया-बया फनाने के लरए जरवामु 
ऩरयवतयन ऩय याष्डीम कामय मोजना के तहत याष्डीम हरयत बायत (ग्रीन इंकडमा) लभशन फनामा 
गमा है। 

 दलुनमा के देशं भं बायत का उलचत स्थान, वैऻालनक व प्रौद्योलगकी उत  ् कृष  ् टता के 

जरयए साभाश्जक-आलथयक ऩरयवतयन राने की हभायी ऺभता ऩय लनबयय कयता है। भेयी 
सयकाय का सतत प्रमास यहेगा कक अनुसंधान औय ववकास ऩय खचय जीडीऩी के 1 पीसदी से 

फढ़ाकय 2 पीसदी हो जाए। ग्मायहवीं मोजना अवलध के दौयान अनुसंधान औय ववकास भं 
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सावयजलनक लनवेश प्रलतवषय 20 से 25 पीसदी की दय से फढ़ा है। सयकाय ने ''इनोवेशन इन 

साइंस ऩयस्मूट पॉय इन्स्ऩामडय रयसचय'' अथायत 'इन्स्ऩामय' स्कीभ सपरताऩूवयक शुरू की 
है औय इसके तहत अफ तक ववऻान ववषम के 5 राख से अलधक छात्रं को ऩुयस्काय कदए जा 
चुके हं। 

 ववऻान औय प्रौद्योलगकी ऺेत्र भं नवाचाय (Innovation) को सुसाध्म कयने के लरए 

कई नए संस्थागत प्रमास ककए गए हं। छोटे औय भझोरे उऩक्रभं की भदद हेतु जैव-

प्रौद्योलगकी उद्योग के ववकास को सुगभ फनाने के लरए जैव-प्रौद्योलगकी उद्योग अनुसंधान 

सहामता ऩरयषद नाभक एक राबलनयऩेऺ कऩनी का गठन ककमा जा यहा है। ववऻान एवं 
प्रौद्योलगकी से संफंलधत याष्डीम भहत  ् व के साभाश्जक-आलथयक भुद्दं ऩय ध्मान कंकरत कयने के 

लरए ववऻान नीलत कामायन्वमन एवं अनुसंधान अकादभी अथायत 'एस्ऩामय' (Aspire) 
फनाई गई है। वैऻालनक एवं नवाचाय अनुसंधान अकादभी बी स्थावऩत की गई है।  

 भेयी सयकाय ने भानसून लभशन कामयक्रभ शुरू ककमा है श्जससे ककसानं की भदद 

हेतु भानसून की बववष्मवाणी को औय फेहतय कयने भं मोगदान लभरेगा। अगरी ऩंचवषीम 

मोजना अवलध भं कृवष-भौसभ ववऻान सेवाएं 10 पीसदी से फढ़ाकय 40 पीसदी ककसानं 
तक ऩहंुचाई जाएंगी। एकीकृत सभुरी सूचना ऩयाभशय सेवाएं हभाये देश के 90 पीसदी तटीम 

भछुआयं तक ऩहंुचाई जाएंगी। 

 याष्डीम कहत भं भेयी सयकाय ने अतंरयऺ प्रौद्योलगकी का इस्तेभार ककमा। आठ उऩग्रह 

सपरताऩूवयक अंतरयऺ भं छोडे़ गए। संचाय उऩग्रह जीसैट-8 को कऺा भं स्थावऩत ककमा 
गमा। वषय 2012 भं कई फडे़ उऩग्रहं के प्रऺेऩणं की मोजना है श्जनभं हय तयह के भौसभ भं 

इभेश्जंग ऺभता वारा बायत का ऩहरा भाइक्रोवेव रयभोट संलसंग उऩग्रह औय ऩहरा 
नेववगेशनर उऩग्रह बी शालभर है। हभाया प्रस्ताव वषय 2012 भं, स्वदेशी क्रामोजलनक अऩय 

स्टेज का प्रमोग कयके, जीमोलसंक्रॉनस सैटेराइट रांच व्हीकर का अगरा प्रऺेऩण कयने 

का है। 

 कामय कौशर, अनुशासन औय कतयव  ् मलनष  ् ठा हभाये सशस्त्र फरं की ऩहचान है। 
बायत सयकाय हभाये सबी सैलनकं औय ऩूवय सैलनकं के कल्माण के लरए प्रलतफद्ध है। 

 सेना के तीनं अगंं को आधुलनक औय ववकलसत फनाने के लरए सकक्रम उऩाम ककए 

जा यहे हं श्जससे वह तटीम सुयऺा सकहत, सुयऺा संफंधी सभस्त बावी चुनौलतमं का 
साभना कयने भं सऺभ हं। हभाया ध्मान इस फात ऩय कंकरत है कक घयेरू यऺा उत्ऩादन 
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ऺभताएं फढ़ाई जाएं औय साथ ही हलथमायं औय उनकी प्रचारन प्रणारी (कडरीवयी लसस्टभ) 

के भाभरे भं हभ आत्भलनबयय फनं। हभाया रक्ष्म है कक आने वारे सभम भं हभायी सेना, 
दलुनमा की तकनीकी रूऩ से सफसे उन्नत सेनाओं भं से एक हो। अश्ग्न-4 लभसाइर का 
प्रऺेऩण औय प्रस्ताववत हल्के रड़ाकू ववभान-तेजस को बायतीम वामुसेना भं शालभर ककमा 
जाना, इस कदशा भं प्रभुख भाइर स्टोन्स (Mile Stones) हं।  

 देश के कंरीम सशस्त्र ऩुलरस फर हभायी सीभाओं के साथ-साथ देश के आंतरयक 

ऺेत्रं की बी ऩूयी फहादयुी औय फलरदान की बावना से सुयऺा कयते हं। भेयी सयकाय इन 

सुयऺा फरं के लरए देश की ऩहरी फहृत   स्वास््म अवसंयचना ऩरयमोजना के रूऩ भं 

लचककत्सा संस्थान एवं सुऩय स्ऩेलशएलरटी अस्ऩतार फना यही है। 

 आंतरयक सुयऺा के ऺेत्र भं भेयी सयकाय ने वाभऩंथी अलतवाद से ग्रस्त इराकं भं 

ववकास के लरए कई उऩाम ककए हं। देश के अत्मलधक वऩछडे़ औय कहंसा प्रबाववत श्जरं के 

गांवं भं वऩछरे दो वषं भं 3300 कयोड़ रुऩए के ऩरयव्मम वारी एकीकृत कामय-मोजना द्वाया 
ववकास कामय हुआ है। मह कामय-मोजना अफ तक 60 श्जरं भं रागू थी औय अफ इसका 
ववस्ताय 78 श्जरं तक कय कदमा गमा है।  

 भेयी सयकाय ने कदखामा है कक कहंसा को, दृढ़ रेककन भानवीम तयीकं से योका जा 
सकता है। वऩछरे वषय के दौयान उिय-ऩूवी याज्यमं औय जम्भू-ककभीय की सुयऺा श्स्थलत भं 

कापी सुधाय हुआ है। भेयी सयकाय हभेशा ऐसे गुटं के साथ फातचीत कयने के लरए तैमाय 

यहती है, जो कहंसा का यास्ता छोड़ने के लरए तैमाय हं। मह उत्साहवधयक है कक कई संगठन 

अऩनी लशकामतं के शांलतऩूणय सभाधान के लरए आगे आए हं। 

90. जम्भू-ककभीय भं एक फड़ी काभमाफी तफ हालसर हुई जफ वहां ऩय रफे अतंयार के 

फाद ऩंचामत चुनाव कयाए गए। इन चुनावं को जनता का बायी सभथयन लभरा औय 80 

पीसदी से ज्यमादा भतदाताओ ंने वोट डारे। वषय 2011 भं एक कयोड़ से ज्यमादा तीथय-मावत्रमं 
ने भाता वैष्णो देवी के 'दशयन' ककए। जम्भू-ककभीय के मुवाओं के लरए ''उड़ान'' नाभक 

ववशेष उद्योग प्रोत्साहन स्कीभ औय ''कह भामत'' नाभक कौशर ववकास एवं योजगाय स्कीभ 

शुरू की गई है। अगरे ऩांच वषं के दौयान जहां ''उड़ान'' स्कीभ के तहत 40 हजाय मुवाओं 

के कौशर-ववकास का रक्ष्म यखा गमा है, वहीं ''कह भामत'' स्कीभ के अंतगयत एक राख 

मुवाओं को रामा जाएगा, श्जस ऩय कुर 235 कयोड़ रुऩए खचय हंगे। एक हजाय से अलधक 

प्रलशऺुओं को ववलबन्न ऺेत्रं भं नौकरयमां दी जा चुकी हं। 
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 13 जुराई 2011 को भुंफई भं औय 7 लसतफय, 2011 को कदल्री भं हुए फभ धभाके 

इस फात की गबीय चेतावनी देते हं कक देश भं आतंकवादी सभूह (Modules) अबी बी 
सकक्रम हं। वषय 2011 भं 18 आतंकी सभूहं को लनश्ष्क्रम कय कदमा गमा। नेशनर इंटेलरजंस 

लग्रड (National Intelligence Grid) औय नेशनर काउंटय टैयरयज्यभ संटय (National 

Counter Terrorism Centre) का रक्ष्म आंतरयक सुयऺा खतयं से लनऩटने के लरए बायत 

की ऺभता भं ववृद्ध कयना है। 

 भेयी सयकाय ने गोयखारंड ऺेत्रीम प्रशासन की स्थाऩना के लरए वत्रऩऺीम सभझौते 

ऩय हस्ताऺय कयके उस ऺेत्र के रोगं की रफे सभम से चरी आ यही भांग का सभान ककमा 
है। असभ भं मूनाइटेड ऩीऩुल्स डेभोके्रकटक सोलरडेरयटी के साथ बी वत्रऩऺीम सभझौता 
ऻाऩन ऩय हस्ताऺय ककए गए हं। उिय-ऩूवय भं कंर सयकाय की ऩरयमोजनाओं के लरए लनलध 

की आवकमकताओं की कभी को ऩूया कयने के लरए संसाधनं का स्थामी कंरीम ऩूर फनामा 
गमा है। 

 ववदेशी भाभरं के ऺेत्र भं भेयी सयकाय ने हभाये लनकटवती ऩड़ोसी एवं अन्म देशं के 

साथ शांलत औय सहमोग फढ़ाने की नीलत ऩय अनुसयण ककमा है ताकक हभ साभाश्जक-

आलथयक ववकास औय याष्डीम सुयऺा के अऩने रक्ष्मं को प्राप्त कय सकं। भेयी सयकाय दश्ऺण 

एलशमाई ऺेत्रीम सहमोग संगठन (SAARC) की सपरता के लरए ऩूणयतमा प्रलतफद्ध है। 
हभायी इच्छा है कक दश्ऺण-एलशमा के सबी याष  ् र सभदृ्ध हं, वहां श्स्थयता हो औय वे ऺेत्रीम 

आलथयक सहमोग, व्माऩाय औय भूरबूत अवसयंचना को ववकलसत कयते हुए अऩनी ऩूयी 
ऺभता हालसर कय सकं। 

 प्रधान भंत्री की अपगालनस्तान, फांग्रादेश औय भारदीव की मात्राओं से तथा 
म्मांभाय के यारऩलत, बूटान नयेश, अपगालनस्तान के यारऩलत औय नेऩार के प्रधान भतं्री 
की बायत मात्रा से इस प्रकक्रमा को कापी फर लभरा है।  

 बायत औय फांग्रादेश के फीच हुए बू-सीभा कयाय संफंधी प्रोटोकॉर से रंफे सभम से 

रंवफत भुद्दं के सभाधान औय ऩयस्ऩय राबकायी कद्वऩऺीम सहमोग का भागय प्रशस्त हुआ है। 
भेयी सयकाय ने श्रीरंका भं आंतरयक रूऩ से ववस्थावऩत रोगं के ऩुन्स्थाऩन औय ऩुनवायस 

के लरए बी कदभ उठाए हं। 

 हभ ऩाककस्तान के साथ रंवफत सबी भाभरं का हर फातचीत के जरयए कयने के 

लरए प्रलतफद्ध हं। मह ध्मान भं यखते हुए कक ऩाककस्तान के लरए आवकमक है कक वह अऩनी 
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जभीन ऩय आतंकवादी गुटं औय उनसे संफंलधत ढांचे के श्खराप ठोस काययवाई कये, अफ 

तक हुई प्रगलत को हभ आगे फढ़ाना चाहंगे। 

 बायत की ''ऩूवय की ओय देखो'' (रुक ईस्ट) की नीलत के ऩरयणाभस्वरूऩ ऩूवी एलशमा 
औय दश्ऺण-ऩूवी एलशमा के देशं के साथ हभाये संफंध औय घलनष  ् ठ हुए हं। मह हभाया 
सौबाग्म है कक इस वषय के गणतंत्र कदवस सभायोह भं थाइरंड की प्रधानभंत्री भुख  म 

अलतलथ यहीं। दश्ऺण-ऩूवी एलशमाई याष  ् रसंघ (आलसमान) के साथ स्भायक लशखय वाताय की 
भेजफानी बायत ऩहरी फाय कयेगा जो उनके साथ हभाये ऩयस्ऩय संवाद के 20 वषय ऩूये होने के 

अवसय ऩय, इस वषय कदसंफय भं आमोश्जत की जाएगी। 

 ऩश्िभी एलशमा औय उियी अफ्रीकी देशं भं शांलत, श्स्थयता औय प्रगलत भं बायत की 
ववशेष अलबरुलच है। खाड़ी ऺेत्र भं 60 राख से अलधक बायतीम यहते हं औय काभ कयते हं। 
हभ चाहते हं कक इस ऺेत्र के रोग फदराव औय ऩरयवतयन के इस ऐलतहालसक दौय भं याष  ् र 

लनभायण औय ववकास के लरए अऩने भागय स्वमं तराशं। कपलरस्तीन के भुदे्द ऩय हभ ऩूवयवत   
सभथयन देते यहंगे।  

 वऩछरे सार अफ्रीका भं ऩहरी फाय आमोश्जत दसूये अफ्रीकी-बायत लशखय 

सभ  ् भेरन के परस्वरूऩ अफ्रीका के साथ हभाये ऩायंऩरयक रयकतं को औय नमा फर लभरा 
है। अफ्रीकी भहाद्वीऩ के 54 भं से 47 देशं भं हभायी भहत्वाकांऺी ऩैन अफ्रीकन ई-नेटवकय   
ऩरयमोजना प्रायंब की गई है। 

 स्रोवेलनमा के याष  ् र प्रभुख की बायत मात्रा, ऑश्स्रमा औय श्स्वट्जयरैण्ड की भेयी 
मात्राएं औय उऩ यारऩलत की तुकी मात्रा से भध्म मूयोऩ के साथ हभाये याजनीलतक संफंध 

भजफूत हुए हं। प्रधानभंत्री की कजाककस्तान मात्रा औय उज्यफेककस्तान के यारऩलत की बायत 

मात्रा से भध्म एलशमा के साथ हभाये संफंधं को नमा आमाभ लभरा है। 

 दलुनमा की भहाशक  ्लतमं के साथ हभायी बागीदायी फढ़ यही है। अभयीका हभाया एक 

अहभ स्रैटेश्जक बागीदाय है श्जसके साथ हभाये फहुआमाभी संफंध हं जो हभाये याष  ् रीम 

कहतं ऩय आधारयत हं। वऩछरे वषय प्रधानभंत्री की रूस मात्रा से बायत की रूस के साथ ववशेष 

औय तयजीह प्राप्त स्रैटेश्जक बागीदायी औय अलधक भजफूत हुई है। हभ चीन के साथ अऩनी 
स्रैटेश्जक औय सहमोगी बागीदायी फढ़ाने को उच्च प्राथलभकता देते हं। चीन के साथ हभाये 

व्माऩाय औय आलथयक रयकतं भं हो यहे रतु ववकास का भहत  ् व न केवर हभाये कद्वऩऺीम 

संफंधं के लरए है, फश्ल्क सभूची वैश्श्वक अथयव्मवस्था के लरए बी है। मूयोऩीम संघ औय 
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उसके सदस्म देशं के साथ बायत के संफंध, साझा भूल्मं औय फढ़ते वाश्णश्ज्यमक, आलथयक 

औय जनता के ऩयस्ऩय संफंधं ऩय आधारयत हं। जाऩान के साथ बायत के संफंध आलथयक ऺेत्र 

के साथ-साथ सुयऺा ऺेत्रं भं बी फढ़ते जा यहे हं, जो दोनं देशं की प्रफर याजनीलतक इच्छा-
शक  ्लत ऩय आधारयत हं। 

 बायत ने जी-20, वब्रक्स औय इब्सा प्रकक्रमाओ ं भं सकक्रम बूलभका लनबाई। हभ 

लनकट बववष  ् म भं बायत भं अगरी वब्रक्स लशखय वाताय की भेजफानी कयने के लरए उत्सुक 

हं। संमुक  ्त याष  ् र सुयऺा ऩरयषद के अस्थामी सदस्म के रूऩ भं हभ अतंययाष्डीम कानून, 
याष  ् रीम प्रबुसिा औय ऺेत्रीम अखण्डता के सुस्थावऩत लसद्धांतं का सभान कयते हुए अन्म 

देशं के साथ लभरकय अंतययाष  ् रीम शांलत औय सुयऺा फनाए यखना चाहते हं। 

 भेयी सयकाय ने लभशन के रूऩ भं फनाई गई ''ऩासऩोटय सेवा ऩरयमोजना'' के जरयए 

ऩासऩोटय जायी कयने की व्मवस्था भं आभूर सुधाय कयने का काभ शुरू  कय कदमा है औय 

आशा है कक मह भौजूदा वषय भं ऩूणय रूऩ से कामायश्न्वत कय दी जाएगी। इभीगे्रशन, वीजा 
औय ववदेशी यश्जस्रेशन तथा रैककंग स्कीभ के अतंगयत एकीकृत ऑन-राइन वीजा 
एप्रीकेशन लसस्टभ ऩय कामय ककमा जा यहा है। 

 प्रवासी बायतीम सभुदाम, बायतीम समता औय सांस्कृलतक ऩयंऩया का एक जीवंत 

तत्त्व है। भेयी सयकाय ने रीवफमा के वफगड़ते हारात को देखते हुए वहां से 16 हजाय से 

अलधक बायतीम नागरयकं को सुयश्ऺत लनकारने के लरए वऩछरे वषय ''ऑऩयेशन सेप 

होभकलभंग'' चरामा। हभने लभस्र औय मभन भं अशांलत के परस्वरूऩ वहां से बायतीम 

नागरयकं को सुयश्ऺत लनकारने की व्मवस्था बी की। नागरयकता अलधलनमभ भं संशोधन 

कयके बायतीम भूर के रोग औय प्रवासी बायतीम नागरयक स्कीभं को सयरीकृत व 

आभेलरत कयने के लरए संसद भं ववधेमक ऩेश ककमा गमा है।  

 भाननीम सदस्मगण, भेयी सयकाय त्वरयत ववकास व आधुलनकीकयण का नमा 
भागय दशाय यही है जो इस धायणा ऩय आधारयत है कक एक सभदृ्ध सभाज का लनभायण भानवता, 
सभानता औय बाईचाये के लसद्धांतं के आधाय ऩय ककमा जा सकता है, श्जसका सऩना हभाये 

याष  ् र-लनभायताओं ने देखा था। हभ सभाज की ऐसी नई तस्वीय ऩेश कय यहे हं श्जसभं 

सुववधावंलचत राखं रोगं को आजीववका लभर सके औय हभाये मुवा वगय की फेहतय जीवन 

जीने की आकांऺाओं को ऩूया ककमा जा सके; एक ऐसा सभाज-जहां फड़ी ववकास 

ऩरयमोजनाओं से ऩारयश्स्थलतकी औय ऩमायवयण की सुयऺा प्रबाववत न होती हो; एक ऐसा 
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सभाज जो उदाय, रोकतांवत्रक औय ऩायदशी हो ऩयंतु जहां याष्टीम सुयऺा को हभेशा सवोऩरय 

यखा जाता हो। 

 भाननीम सदस्मगण, संसद के ऩास एक रंफी कामयसूची है। भं आशा कयती हंू कक 

दोनं सदनं के सभऺ जो कामय हं उन्हं ऩूया कयने के लरए आऩ सबी यचनात्भक सहमोग की 
बावना से लभरकय कामय कयंगे। सबी जन-आकांऺाओं को ऩूया कयने के आऩके कामय भं भेयी 
शुबकाभनाएं आऩके साथ हं। 
 जम कहंद। 
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Honourable Members  

I welcome you to this session which marks the halfway of my Government. 

I hope this session will be productive and useful.  

The current year has been a difficult one for the world economy. Economic 

uncertainties have had an adverse impact across the globe. There is increased 

political uncertainty and turbulence in the international system and the 

environment in which we operate has become more challenging over the last one 

year. Our economy grew at a handsome rate of 8.4 per cent in 2010-11, but it has 

slowed down to about 7 per cent this year. This remains a healthy growth given 

current global trends.  

 The long-term fundamentals of the Indian economy remain robust. India's 

growth prospects arise from factors such as high domestic savings and investment 

rates, favourable demographics, and a stable democratic polity. My Government is 

confident that it will soon steer the country back to the high growth trajectory of 8 

to 9 per cent.  

My Government has remained committed to providing an honest and more 

efficient Government and has taken several further important steps towards that 

end. A formidable and unprecedented array of Bills has been introduced in the 

Parliament. These include The Public Interest Disclosure and Protection of 

Persons Making the Disclosure Bill, the Prevention of Bribery of Foreign Public 

Officials and Officials of Public International Organisations Bill, Citizens' Right to 

Grievance Redress Bill, The Judicial Standards and Accountability Bill and The 

Lokpal and Lokayuktas Bill. India has also ratified the United Nations Convention 

against Corruption. Together these have the potential of bringing about a 

transformational change in curbing corruption and enhancing transparency and 

accountability in governance. A comprehensive public procurement law is being 

formulated. The National Mission for Delivery of Justice and Legal Reforms has 

already been set up.  

 The Government has initiated action on various fronts to tackle the menace 

of black money. These include enactment of the Benami Transactions 

(Prohibition) Act, amendment of the Prevention of Money Laundering Act, setting 

up of a special committee to examine measures to strengthen laws to curb black 

money generation in the country, and commissioning of studies by independent 

agencies to assess the quantum of black money both inside and outside the 

country. The framing of the General Anti-Avoidance Rules and Controlled 

Foreign Company Rules has been taken up under the proposed Direct Taxes Code. 

Efforts are underway to build political consensus on the Goods and Services Tax, 
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which will give a major boost to the economy by rationalising indirect taxes and 

giving full input credit.  

We are taking many steps to contain the generation and outflow of illicit 

funds from the country and for opening channels for getting wider information on 

black money from other countries. These include: the operationalization of new 

Income Tax Overseas Units, signing of new Double Taxation Avoidance 

Agreements and new Tax Information Exchange Agreements and better 

implementation of Transfer Pricing and International Taxation provisions.  

Efficient and automated delivery of public services with minimum human 

intervention is one of the keys to reducing corruption. Under the National e-

Governance programme, more than 97,000 Common Service Centres have been 

established across the country for making public services conveniently available to 

citizens. Departments responsible for Income Tax, Passports, Central Excise, and 

Corporate Affairs have started delivering online services. New e-Governance 

projects in education, health, public distribution and postal services will be 

launched. The Electronic Services Delivery Bill has been introduced in the 

Parliament. Increasingly, public services under all e-Governance projects will be 

delivered through internet and mobile phones.  

 To reach the millions of underprivileged people, my Government has 

launched a unique ADHAAR scheme which would help improve service delivery, 

accountability and transparency in social sector programmes and lead to their 

financial inclusion.  

The year 2012-13 will mark the first year of the 12th Five Year Plan that 

sets the goal of 'faster, sustainable and more inclusive growth'. The Approach 

Paper sets a target growth rate of 9 per cent for the 12th Plan period with 4 per 

cent growth for the agriculture sector.  

 My Government will work on five important challenges that our country 

faces today:  

- to strive for livelihood security for the vast majority of our population and 

continue to work for removal of poverty, hunger and illiteracy from our land;  

- to achieve economic security through rapid and broad based development and 

creation of productive jobs for our people;  

- to ensure energy security for our rapid growth;  
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- to realize our developmental goals without jeopardizing our ecological and 

environmental security; and  

- to guarantee our internal and external security within the framework of a just, 

plural, secular and inclusive democracy.  

The objective of livelihood security is best achieved through a process of 

rapid and inclusive growth based on empowering the citizens of the country 

through education and skill development. Building on the platform provided by 

the Right to Education, integration of skill training with education at all levels is 

being emphasized. A National Vocational Education Qualification Framework is 

being developed to set common principles and guidelines for a nationally 

recognized qualification system.  

. My Government aims to provide skill training to 85 lakh people during 

2012-13 and 800 lakh people during the 12th Plan. The Government will set up 

1500 new Industrial Training Institutes and 5000 Skill Development Centres under 

Public Private Partnership at an estimated cost of 13,000 crore.  

  The Higher Education and Research Bill has been introduced in the 

Parliament. A National Commission for Higher Education & Research is being 

constituted to set a road-map for the future.  

The teacher is at the core of the education system. My Government intends 

to launch a National Mission for Teachers aimed at improving teacher education 

and faculty development.  

 To provide all students opportunities to access higher education 

irrespective of their paying capacity, my Government intends to set up a Higher 

Education Credit Guarantee Authority for providing limited credit guarantees 

through risk-pooling for educational loans.  

Recognizing the significance of education for empowerment, my 

Government has recently enhanced post-matric scholarship rates for students 

belonging to Scheduled Tribes and Other Backward Classes after enhancing the 

scholarships for Scheduled Caste students. During the past one year, over 1.5 crore 

students belonging to Scheduled Castes, Scheduled Tribes, Other Backward 

Classes and Minorities have been awarded scholarships and fellowships.  

People need to be healthy if they have to learn, earn and lead a productive 

and fulfilling life. Our National Rural Health Mission has started making a 

difference as reflected in the health indicators. The Infant Mortality Rate has 

declined from 58 per thousand live births in 2005 to 47 in 2010 and Maternal 
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Mortality Ratio has declined from 254 per one lakh deliveries in 2004-2006 to 212 

in 2007-2009. The Janani Suraksha Yojana registered impressive gains with 1.13 

crore women benefitting during 2010-11. Polio has been almost eradicated from 

the country. The World Health Organisation has decided to take India off the list 

of countries with active endemic wild poliovirus transmission.  

 In spite of the increased investment in health sector over the last 7 years, 

public expenditure on healthcare continues to be low. To attain the goal of 

universal healthcare, my Government would endeavour to increase both Plan and 

Non-Plan public expenditure in the Centre and the States taken together to 2.5 per 

cent of the GDP by the end of the 12th Plan. Universal access to free generic 

essential medicines in public health institutions in a phased and time bound 

manner will be ensured. The National Rural Health Mission will be converted into 

a National Health Mission covering urban areas also, in the course of the 12th 

Plan. My Government launched The National Programme for Prevention & 

Control of Cancer, Diabetes, Cardiovascular Diseases & Stroke and The National 

Programme for Health Care of the Elderly. We will strengthen district hospitals to 

provide advanced level secondary care. My Government is also working to end the 

shortage of human resources in health sector. Over the last three years there has 

been a 26 per cent increase in MBBS seats and 62 per cent increase in post 

graduate seats.  

Drawing upon our rich heritage, Ayurveda, Yoga & Naturopathy, Unani, 

Siddha and Homoeopathy (AYUSH) are being integrated with allopathic health 

care services. The States are given financial support for providing AYUSH 

facilities at Primary Health Centres, Community Health Centres and District 

Hospitals.  

The immensely popular Rashtriya Swasthya Bima Yojana, under which 

health insurance cover is already being provided to around 2.64 crore families, 

will be expanded. It is expected that by the end of the 12th Plan around 7 crore 

families will be provided health insurance cover under this scheme.  

 Mal-nutrition has been seriously impacting children, affecting their 

chances of gaining education and earning sustainable livelihood. My Government 

will restructure and strengthen the Integrated Child Development Services during 

the 12th Five Year Plan. In addition to the ICDS, a Multi-sectoral Nutrition 

Programme will be launched in 200 High-burden Districts to address maternal and 

child nutrition needs.  

 My Government is committed to the development of the weak and 

vulnerable sections of our society. We will make major amendments to the Child 
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Labour (Prohibition & Regulation) Act to prohibit employment of children under 

14 years of age. Their place is in schools and not at the workplace.  

 In order to safeguard and promote the livelihoods of millions of street 

vendors, my Government is working on a legislation.  

 My Government will introduce a new Bill in the Parliament for eliminating 

manual scavenging and insanitary latrines. This will also provide for proper 

rehabilitation of manual scavengers in alternative occupations so that they are able 

to lead a life of dignity.  

A separate Department of Disability Affairs is proposed to be set up for 

greater focus on addressing issues confronting persons with disabilities. The 

Government is considering a new legislation for persons with disabilities to 

replace the existing Act.  

My Government is setting up a National Council for Senior Citizens as a 

broad-based participatory forum for this important segment of our population.  

To help disadvantaged forest dwellers, more than 12.46 lakh titles have 

been distributed under the Scheduled Tribes and Other Traditional Forest Dwellers 

(Recognition of Forest Rights) Act. Introduction of a scheme for Minimum 

Support Price for minor forest produce is being considered.  

 My Government will consolidate the gains of the Prime Minister's New 15-

Point Programme which earmarks 15 per cent of the targets and outlays of 

identified Government schemes for disadvantaged sections of minority 

communities. The Multi-Sectoral Development Programme for Minority 

Concentration Districts has succeeded in committing an investment of over 

3500 crore in socio- economic infrastructure in 90 minority concentration districts. 

This programme will be strengthened and its reach will be expanded during the 

year.  

The outstanding loans to minority communities by public sector banks have 

increased to 14.5 per cent of priority sector lending for the year 2011-12. My 

Government will strive to reach the target of 15 per cent during the year 2012-13.  

 With a view to ensuring empowerment of minorities, my Government has 

recently decided to provide a sub-quota of 4.5 per cent for socially and 

educationally backward classes of citizens belonging to minorities, within the 27 

per cent reservation for Other Backward Classes.  
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 I am happy that my Government's continued emphasis on Agriculture has 

yielded fruit. The agricultural sector has grown at 6.6 per cent during 2010-11, the 

highest growth rate recorded in recent times. The country witnessed a record 

production of 241.56 million tonnes of food grains during 2010-11. We have 

achieved record production of fruits and vegetables at 231 million tonnes, pulses 

at 18 million tonnes, oilseeds at 31.1 million tonnes, and cotton at 33.42 million 

bales. My Government incentivized public investment in agriculture through its 

flagship programmes like the Rashtriya Krishi Vikas Yojana, the National Food 

Security Mission and the National Horticulture Mission. The pro-farmer price 

support policy of my Government of the last 7 years is being continued. During 

the year 2011-12 the minimum support prices of selected agricultural commodities 

were raised by 10 to 40 per cent over the previous year.  

 Credit to agriculture reached about  4,60,000 crore in 2010-11 which is 

22 per cent above the target. I am confident that the 2011-12 target of 4,75,000 

crore will be achieved. An interest subvention scheme was implemented to ensure 

the availability of crop loans to small farmers for loans up to 3 lakh at the rate 

of 7 per cent per annum. An additional subvention of 3 per cent is being provided 

to such farmers who repay their short-term crop loan in time, reducing their 

effective interest rate to 4 per cent.  

 My Government will take steps to reduce the gap of about 10 million 

hectare between the irrigation potential created and the irrigation potential utilized 

by strengthening the Command Area Development Programme and merging it 

with the Accelerated Irrigation Benefit Programme. The National Water Mission 

will be implemented with focus on improving water use efficiency by 20 per cent 

in five years. My Government will make efforts to realize the farming potential of 

rain-fed and dry land areas by ensuring healthy participation by all stakeholders 

and convergence of various Government sponsored programmes.  

 Availability of all subsidized fertilizers has been ensured as per the 

requirements during the year. The Ministry is working on a comprehensive 

fertilizer monitoring system which would present information on fertilizer 

availability to the farmers through SMS, internet and telephone. My Government 

has decided to revive eight urea units of Fertilizer Corporation of India and 

Hindustan Fertilizer Corporation to create an extra installed capacity of 9 million 

tonnes of urea. We are aiming to achieve self-sufficiency in urea production in the 

next five years.  

 As I had announced in my address to the Parliament in June, 2009, my 

Government has introduced The National Food Security Bill in the Lok Sabha in 

the last winter session. This will provide the statutory framework for assuring food 
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security. My Government is simultaneously working with the State Governments 

towards complete computerization of the Public Distribution System.  

My Government will continue to focus on ensuring greater transparency, 

efficiency and accountability in the implementation of the Mahatma Gandhi 

National Rural Employment Guarantee scheme. Since its inception, about 1100 

crore man-days of employment has been generated and nearly 1,48,000 crore 

has been spent . The scheme has benefitted 25 crore people so far. The guidelines 

of the Scheme have been revised to ensure that it can be better aligned with the 

objective of raising land productivity.  

My Government has launched the National Rural Livelihood Mission to 

enable poor rural households to access employment opportunities on a sustainable 

basis.  

To underline inclusive growth, my Government will work for the early 

enactment of the Land Acquisition, Rehabilitation and Resettlement Bill which 

provides for a liberal regime of compensation along with a mandatory 

rehabilitation and resettlement package, not only for land owners but also for those 

dependent on such land for livelihood.  

 With a view to improving rural infrastructure, my Government launched 

the ambitious Bharat Nirman programme in 2004. The second phase of this 

programme began in 2009. I am happy to state that the cumulative targets of 

creating additional irrigation potential of 1 crore hectares, providing electricity to 

1 lakh villages and 1.75 crore poor households, upgrading 1.94 lakh kilometres of 

existing rural roads and providing safe drinking water to identified habitations, 

have been achieved well before 31st March, 2012, the targeted date.  

 To secure livelihoods in the urban areas, my Government will soon launch 

the National Urban Livelihoods Mission for imparting large scale skill up-

gradation, enabling entrepreneurship development, and providing wage 

employment and self-employment opportunities.  

 My Government will be launching the next phase of the Jawaharlal Nehru 

National Urban Renewal Mission in the light of the experience gained in the 

functioning of the Programme. The focus of the Mission will now shift from 

metropolitan cities and large towns to Class I and medium towns.  

As part of our continuing efforts for providing sustainable and 

environment-friendly urban transportation, my Government will be taking up 

Phase-III of the Delhi Metro this year and requisite financial assistance will be 

provided for speedy implementation of Metro projects in Bengaluru, Hyderabad, 



12.03.2012 

  

  

 

Kolkata and Chennai. My Government has also decided to support preparation of 

feasibility reports for Metro Rail projects for all cities with population over 20 

lakh people.  

 My Government proposes to introduce a Bill to provide for a uniform 

regulatory environment that would protect consumer interests, help speedy 

adjudication and ensure orderly growth of the real estate sector.  

The needs of the urban homeless and destitute are of the highest priority for 

my Government, and I am happy to announce a new scheme called the "National 

Programme for the Urban Homeless" that would help create a network of 

composite shelters in the urban local bodies, with adequate provisions for housing 

and food for the destitute.  

 The Tourism sector has tremendous potential for job creation. My 

Government will target 12 per cent annual growth in this sector in the Twelfth 

Five Year Plan. In 2012-13, about 50 lakh jobs will be generated. The number of 

foreign tourist arrivals in 2011-12 is around 63 lakh, an increase of 9 per cent over 

the previous year.  

My Government has undertaken a time-bound programme to convert the 

entire analog cable television system to digital by December, 2014. This will 

create a more equitable and transparent system and provide better viewing 

experience at affordable cost.  

 In order to extend FM radio services to millions living in small towns and 

remote areas, my Government has taken a significant decision to e-auction 839 

FM Radio Channels in 245 cities across the country including in border areas of 

Jammu & Kashmir and the North East.  

 For further ensuring the welfare of handloom weavers my Government 

recently announced a financial package of 3884 crore for waiver of loans of 

handloom weavers and their societies. A comprehensive package of 2362 crore 

has also been announced for providing cheap credit and subsidized yarn to 

weavers.  

For investments in textile industry, my Government has approved the 

Restructured Technology Up-gradation Fund Scheme and nearly doubled its 

outlay for the Eleventh Plan period from 8000 crore to 15,000 crore.  

Inflation, particularly in food articles, has been a major challenge in many 

countries including India. Rising global prices of commodities, industrial materials 

and fuels have contributed to inflation. The Government has taken several 
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measures to ease the supply constraints, like reduction in import duties and a 

calibrated ban on exports. In order to ease the pressure of high international prices 

on fuels, custom duty on crude oil and import duty on petrol and diesel has been 

reduced.  

 Strong policy actions by RBI and effective measures by the Government of 

India have yielded results. Inflation in primary food articles fell sharply, giving 

relief to the common man. General inflation has also eased.  

 The Government has taken various steps to attract overseas capital to India 

by liberalizing rules regarding External Commercial Borrowings, increasing the 

limits on lending by Foreign Institutional Investors and launching of schemes to 

attract investment in mutual funds and equity from Qualified Foreign Investors.  

 The Government has set up the Financial Sector Legislative Reforms 

Commission to help rewrite and harmonize financial sector legislation, rules and 

regulations to address contemporary requirements.  

My Government has undertaken a number of e-Governance initiatives for 

improving tax-payer services, transparency, accountability and efficiency in the 

direct and indirect tax administration in India. The e-filing of income tax returns, 

e-payment of taxes, ECS facility for electronic refunds directly in taxpayers' bank 

accounts and electronic filing of TDS returns are now available throughout the 

country. A Single Window System, called Aayakar Seva Kendra, for 

computerized registration of all taxpayers' applications including paper income tax 

returns, has been introduced.  

India's merchandise exports touched US$ 298 billion during 2011 

registering a growth of more than 34 per cent over 2010. My Government has 

prepared a roadmap to double our merchandise exports to US$ 500 billion by 

2013-14. Comprehensive economic partnership agreements with Japan, Malaysia, 

Republic of Korea and a Free Trade Agreement with ASEAN have come into 

force. Negotiations with the European Union and a number of other countries are 

underway.  

 Under the Financial Inclusion Plan, nearly 73,000 habitations with 

population of over 2000 have been identified for extending banking services 

through banks or technology based banking solutions. By November, 2011, over 

49000 villages had been covered. In order to promote the Self Help Groups, 

particularly those run by women, guidelines have been formulated to involve Non-

Government Organizations.  
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My Government intends to recapitalise the Public Sector Banks to the 

extent necessary to maintain their financial health. The process to recapitalise 40 

Regional Rural Banks has also been started.  

My Government is preparing a Mission Plan 2012-2022 for the Indian 

electrical equipment industry. To promote electric automobiles, the National 

Board of Electric Mobility and the National Council of Electric Mobility have 

been formed. A scheme for promotion of the capital goods industry will be 

launched during the 12th Five Year Plan. A Policy for acquisition of raw material 

assets abroad has been instituted.  

. My Government has announced a National Manufacturing Policy which 

aims at augmenting the share of manufacturing in GDP to 25 per cent within this 

decade and creating 10 crore new jobs. Government will be establishing National 

Investment and Manufacturing Zones to promote growth in manufacturing.  

The iconic Delhi Mumbai Industrial Corridor being developed along the 

Western Dedicated Rail Freight Corridor between Dadri and Navi Mumbai has 

made significant progress. My Government has decided to provide 17,500 crore 

to the DMIC over a period of five years for implementation of trunk infrastructure 

projects and another 1000 crore for project development activities.  

The Government has recently approved the Public Procurement Policy for 

goods produced and services rendered by Micro and Small Enterprises with a 

special provision for enterprises owned by Scheduled Castes and Scheduled 

Tribes.  

To promote a strong competition culture, my Government is finalizing the 

National Competition Policy. The revised Companies Bill has been introduced in 

the Parliament.  

My Government accords high priority to development of adequate and 

quality infrastructure to enable India to achieve sustainable and inclusive 

economic growth and make India a globally competitive economy. To meet the 

challenge of mobilizing resources for infrastructure, my Government has taken a 

number of initiatives such as issuing regulations for setting up Infrastructure Debt 

Funds to tap pension and insurance funds for the first time. A uniform definition 

of Infrastructure is also being finalised.  

In order to promote private sector participation in creation of infrastructure, 

the Government has included additional sub-sectors under the Scheme for 

Financial Support to Public Private Partnerships in Infrastructure under the 

Viability Gap Funding Scheme. These include capital investment in the creation of 
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modern storage capacity including cold chains and post-harvest storage, education, 

health and skill development.  

 We need to significantly upgrade and expand our infrastructure. My 

Government is making efforts to increase port capacity. Rail and road connectivity 

to ports is being improved. Possibilities are being explored to take up more inland 

water transport projects particularly in the North East.  

 A comprehensive modernization programme of Railways is being 

launched. More dedicated freight corridors, in addition to the eastern and western 

corridors already in progress, will be built to segregate freight and passenger train 

operations.  

My Government continues to give priority to road development. Projects 

for construction of at least 7000 kms of roads will be awarded this year. Initiatives 

have been taken to ensure transparency by switching to e-procurement and e-

tendering.  

Measures will be taken to protect the interests of air travellers. A Bill will 

be introduced this year for a Civil Aviation Authority to ensure safe, secure and 

affordable air services. An independent Air Accident Investigation Bureau will be 

constituted. Air traffic management services and airports will be upgraded and 

modernized.  

My Government is taking all measures to step up the domestic production 

of oil and gas. The 9th round of New Exploration Licensing Policy has 

commenced. Bharat Oman Refinery Limited, a joint venture of BPCL and Oman 

Oil Company with refining capacity of 6 million metric tonnes per annum, was 

commissioned in June 2011.  

My Government is working to connect all people across the country. Today 

there are 76 telephone connections for every 100 persons. My Government is 

working on new policies on Telecom, Information Technology and Electronics. A 

National Optical Fibre Network is being created at a cost of 20,000 crore for 

providing Broad-band connectivity to all Panchayats. Suitable measures are being 

put in place to facilitate the domestic manufacture of IT hardware.  

 As we expand our economy our energy requirements are expected to more 

than double in a decade. There are major achievements on the power generation 

front. Capacity addition in the 11th plan period is likely to be around 52,000 MW 

as against 21,000 MW in the 10th plan period. In 2011-12 alone we are likely to 

add a record 15,000 MW.  
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 Under the Restructured Accelerated Power Development Reforms 

Programme, projects of around 30,000 crore have been sanctioned in about 

1400 identified towns. For strengthening the distribution networks in other areas, 

my Government has approved the setting up of the National Electricity Fund that 

would provide interest subsidy on loans disbursed to the State Power Utilities. The 

Fund aims at galvanizing an investment of around 25,000 crore in the next two 

years. The Government has initiated steps to ease the supply of fuel for power 

generation.  

We need new and renewable ways to cater to our energy demands. Solar 

power projects of around 400 MW are planned to be added by the end of the 

current financial year under the Jawaharlal Nehru National Solar Mission. One of 

the objectives of the Mission is to bring the cost of solar power generation closer 

to grid parity levels. I am happy to inform you that recent tariff bids are 50 per 

cent less than they were when the Mission was launched just two years ago.  

The installed capacity of nuclear plants in the country has risen to 4780 

MW, and is expected to further increase to 10,080 MW by the end of the 12th 

Plan. My Government attaches the highest priority to safety while harnessing 

nuclear energy, and will not compromise on safety or the livelihood of any section 

of society in the pursuit of our nuclear energy programme. After the Fukushima 

accident in Japan in March 2011, my Government ordered technical reviews of all 

safety systems of nuclear power plants in the country. The reports were made 

public and their recommendations for enhancing safety are being implemented. 

The Nuclear Safety Regulatory Authority Bill has been introduced in the 

Parliament.  

My Government introduced the Mines and Minerals (Development & 

Regulation) Bill in the last session of the Parliament. The Bill aims at putting in 

place a legislative framework that would accelerate investments and infuse 

advanced technology in the mining sector and ensure that proceeds from mining 

activities are available for developing the areas affected by it and maintaining 

environmental balance.  

 India played a constructive and leading role in reaching positive outcomes 

in the international climate change talks held in Durban in December 2011. We 

will continue to engage with the international community.  

My Government attaches utmost importance to the conservation of our 

environment and biodiversity. The National Ganga River Basin Authority is 

galvanizing the efforts of the Centre and the States for cleaning the river in a 

holistic manner. Pollution abatement works of about 2600 crore have been 

sanctioned by the Authority in the last three years.  
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I am happy to say that India is hosting the 11th Conference of the Parties to 

the UN Convention on Biodiversity in Hyderabad in October, 2012. My 

Government will endeavour to use this Conference to bring about global 

consensus and forward-looking action on initiatives like operationalization of 

access and benefit sharing mechanisms. It would also promote community 

participation in conservation of resources.  

My Government has revised and strengthened the Project Tiger Scheme 

with a Central assistance of over 1200 crore for the Eleventh Plan Period. A 

special Programme for re-introducing the extinct Cheetah has also been instituted.  

A national mission for a Green India has been mooted under the National 

Action Plan on Climate Change for increasing the forest cover and improving its 

quality over 10 million hectares.  

 India's rightful place in the comity of nations hinges on our ability to 

achieve socio-economic transformation through scientific and technological 

excellence. My Government will persevere in its efforts to increase the 

expenditure on Research & Development from 1 per cent to 2 per cent of GDP. 

Public investment in Research & Development has grown at 20 to 25 per cent each 

year during the 11th Plan period. Government has successfully introduced the 

Innovation in Science Pursuit for Inspired Research or INSPIRE scheme and more 

than 5 lakh science students have been given awards till now.  

A number of institutional initiatives have been taken to facilitate innovation 

in the field of science & technology. A Biotechnology Industry Research 

Assistance Council is being set up as a not-for-profit company to facilitate the 

growth of biotech industry to help small and medium enterprises. To focus on 

socio-economic issues of national importance that have linkage with science & 

technology, an Academy for Science Policy Implementation and Research or 

ASPIRE has been set up. The Academy of Scientific and Innovative Research has 

also been set up.  

The Monsoon Mission programme launched by my Government will 

enable us to significantly improve monsoon prediction for the benefit of our 

farmers. The coverage of farmers under the agro-meteorological services will be 

raised from the current level of 10 per cent to around 40 per cent in the next Plan 

period. Integrated ocean information advisory services will be extended to 90 per 

cent of coastal fishermen in our country.  

 My Government pursued the utilization of space technologies for national 

benefit. Eight satellites were launched successfully. The communication satellite 

GSAT-8 was put into orbit. Several major satellite launches are planned for 2012, 



12.03.2012 

  

  

 

including India's first microwave remote sensing satellite with all-weather imaging 

capability and India's first navigational satellite. We propose to conduct the next 

flight of the Geosynchronous Satellite Launch Vehicle using the indigenous 

cryogenic upper stage in 2012.  

 Our Armed Forces are known for their professionalism, discipline and 

devotion to duty. The Government of India is committed to ensuring the welfare of 

all our Servicemen and Ex-servicemen.  

Active measures are being undertaken to maintain the three Services as a 

modern and evolving force that is capable of meeting the security challenges of 

the future, including coastal security. Our focus is on enhancing domestic defence 

production capabilities as well as achieving technological self-reliance in weapons 

and delivery systems. In the years ahead, our aim is to make our Armed Forces 

among the technologically most advanced in the world. Recent milestones in this 

direction include the launch of the Agni-IV missile and the proposed induction of 

the Light Combat Aircraft, Tejas, into the Indian Air Force.  

The Central Armed Police Forces protect our borders and our hinterland 

with equal valour and sacrifice. For these forces, my Government is setting up the 

first medical institute and super speciality hospital as a mega health care 

infrastructure project.  

In the area of internal security my Government has launched a number of 

measures towards development of areas affected by Left Wing Extremism. The 

Integrated Action Plan with an outlay of 3,300 crore in the last two years has 

brought development to the villages in the most backward and violence-affected 

districts of the country. The Plan, which was being implemented so far in 60 

districts, has been extended to 78 districts.  

My Government has shown that acts of violence can be contained with a 

firm but humane approach. The security situation in the North Eastern States and 

Jammu & Kashmir has shown considerable improvement during the last year. My 

Government has always been willing to enter into dialogue with any group willing 

to abjure the path of violence. It is encouraging that a number of organisations 

have come forward seeking resolution of their grievances in a peaceful manner.  

 A major success achieved in Jammu & Kashmir was the conduct of the 

Panchayat elections after a long gap. It received an overwhelming response from 

the people with more than 80 per cent voter turnout. More than one crore pilgrims 

had 'Darshan' of Mata Vaishno Devi during 2011. The Special Industry Initiative 

Scheme known as "Udaan" and the Skill development and Employment Scheme 

called "Himayat" have been launched for the youth of Jammu & Kashmir. While 
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"Udaan" aims at targeting 40,000 youth for skill development, "Himayat" would 

be covering one lakh youth in the next 5 years at a cost of 235 crore. More than 

1,000 trainees have already been given placement letters in different sectors.  

The bomb blasts on July 13, 2011 in Mumbai and September 7, 2011 in 

Delhi were a grim reminder that terrorist modules continue to be active in the 

country. In 2011, eighteen terrorist modules were neutralized. The National 

Intelligence Grid and the National Counter Terrorism Centre aim to improve 

India's capability to counter internal security threats.  

In deference to the long cherished wishes of the people of the region, my 

Government signed a tripartite agreement for setting up of the Gorkhaland 

Territorial Administration. Another tripartite Memorandum of Settlement has been 

signed with United People's Democratic Solidarity in Assam. A non-lapsable 

central pool of resources has been created to cover the gaps in funding 

requirements of central Government projects in the North-East.  

In the realm of foreign affairs my Government has pursued a policy of 

promoting peace and cooperation in our immediate neighbourhood and beyond to 

enable us to achieve our goals of socio-economic development and national 

security. My Government remains firmly committed to the success of the South 

Asian Association for Regional Cooperation. We wish to see all nations in South 

Asia prosper, enjoy stability and realise their true potential through the broadening 

of regional economic cooperation, trade and infrastructure development.  

This process received significant impulses from the visits of the Prime 

Minister to Afghanistan, Bangladesh and the Maldives and the visits of the 

President of Myanmar, His Majesty the King of Bhutan, the President of 

Afghanistan and the Prime Minister of Nepal to India.  

The Protocol on the Land Boundary Agreement between India and 

Bangladesh paves the way for settlement of long standing issues and a mutually 

beneficial bilateral cooperation. My Government also initiated steps for 

resettlement and rehabilitation of the internally displaced persons in Sri Lanka.  

We are committed to resolving all outstanding issues with Pakistan through 

dialogue. We look forward to building upon the progress made so far mindful of 

the need for Pakistan to take credible action against terrorist groups and the related 

infrastructure on its soil.  

India's 'Look East' policy has resulted in a significantly deeper engagement 

with countries of East Asia and South-East Asia. We were privileged to have the 

Prime Minister of Thailand as the Chief Guest for this year's Republic Day 
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celebrations. India will, for the first time, host a commemorative India-Association 

of South-East Asian Nations (ASEAN) Summit in December this year to mark 

twenty years of our dialogue partnership.  

India has a vital stake in the peace, stability and progress of the countries of 

West Asia and North Africa. Over six million Indians live and work in the Gulf 

region. We would like the people of the region to chart their own pathways to 

nation building and development at this historic time of transition and change. We 

are unwavering in our support to the Palestinian cause.  

Our traditional relationship with Africa received a fresh impetus following 

the second Africa-India Forum Summit which was held for the first time in Africa 

last year. Our ambitious Pan African e-Network project has been commissioned in 

47 out of 54 countries in the African continent.  

The visit by the Head of State of Slovenia to India, my visits to Austria and 

Switzerland and the Vice-President's visit to Turkey consolidated our political 

relations with Central Europe. The Prime Minister's visit to Kazakhstan and the 

visit of the President of Uzbekistan to India added new impetus to our relations 

with Central Asia.  

Our partnerships with the major world powers continue to develop. The 

United States is a valued strategic partner with whom we have a multi-faceted 

relationship based on our national interests. India's special and privileged Strategic 

Partnership with Russia was further strengthened during Prime Minister's visit to 

Russia last year. We attach high priority to the development of our Strategic and 

Cooperative Partnership with China. The rapid growth of our trade and economic 

relations with China has significance not only for our bilateral relationship, but for 

the global economy as a whole. India's relations with the European Union and its 

Member-States are based on shared values and expanding commercial, economic 

and people to people exchanges. India's relations with Japan continue to expand in 

the economic as well as security spheres based on strong political will on both 

sides.  

 India played an active part in the G-20, BRICS and IBSA processes. We 

look forward to shortly hosting the next BRICS Summit in India. As a non-

permanent member of the United Nations Security Council, we have sought to 

work with the rest of the world in efforts to maintain international peace and 

security while respecting the established principles of international law, national 

sovereignty and territorial integrity.  

My Government has embarked upon a comprehensive overhaul of the 

Passport issuance system through the mission-mode "Passport Seva Project" which 
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is expected to be fully implemented during the current year. An Integrated online 

Visa application system under the Immigration, Visa and Foreigners Registration 

&Tracking scheme is under implementation.  

The overseas Indian community is a vibrant element of India's civilizational 

and cultural ethos. Last year, my Government undertook Operation Safe 

Homecoming to evacuate over 16,000 Indian nationals from Libya in view of the 

deteriorating situation in that country. We also made arrangements for evacuation 

of Indian nationals from Egypt and Yemen following disturbances in those 

countries. A Bill has been introduced in the Parliament to streamline and merge 

the People of Indian Origin and Overseas Citizen of India schemes by amending 

the Citizenship Act.  

Hon'ble Members, my Government is showing a new path towards rapid 

development and modernisation based on the belief that a prosperous society can 

be built on the principles of humanity, equality and fraternity which the founding 

fathers of our nation so cherished. We are presenting a new template of a society 

where livelihoods can be secured for millions of underprivileged and the 

aspirations of our youth for a better life can be met; a society where massive 

developmental projects do not impinge on the security of the ecology and 

environment; a society that is open, democratic and transparent, but where 

national security is always paramount.  

. Hon'ble Members, Parliament has a heavy agenda. I hope that all of you 

will work together in a spirit of constructive cooperation to discharge the business 

before the two Houses. I offer my best wishes to you in your task of fulfilling the 

aspirations of the people.  

Jai Hind! 

 

 

12.48 hrs. 

OBITUARY REFERENCES 

MADAM SPEAKER:  Hon. Members, I have to inform the House of the sad 

demise of seven of our former colleagues, Shri M.Y. Ghorpade, Shri Ramachandra 

Ulaka, Shri Paragi Lal Chaudhary, Shri Brij Raj Singh, Shri M.O.H. Farook, Col. 

Rao Ram Singh and Shri Mani Ram Bagri.   
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 Shri M.Y. Ghorpade was a member of the Eighth Lok Sabha from 1986 to 

1989 representing the Raichur Parliamentary Constituency of Karnataka.   

 Shri Ghorpade was a member of the Karnataka Legislative Assembly for 

seven terms.  An able administrator, he served as Minister of Finance from 1972 to 

1977 and Minister for Rural Development and Panchayati Raj during 1990, from 

1992 to 1994 and again from 1999 to 2004 in the Government of Karnataka.   

 Shri Ghorpade served as a member of the Public Accounts Committee 

during the Eighth Lok Sabha.   

 A multifaceted personality, Shri Ghorpade was also an accomplished 

photographer and received several national and international awards for his 

outstanding contribution in the field of photography.  He was recipient of the 

Fellowship of the Royal Photographic Society of Great Britain.  Shri Ghorpade 

was also bestowed with the Karnataka Rajyotsava Award in 1985 and the Lalit 

Kala Academy Award in 1994. 

 A gifted writer, Shri Ghorpade has to his credit several books on varied 

subjects including his recent work “Developmental Ethos and Experience”.  

 Shri M.Y. Ghorpade passed away on 28 October, 2011 at Bangalore at the 

age of 80.  

 Shri Ramachandra Ulaka was a Member of the Third and Fourth Lok 

Sabhas from 1962 to 1970 representing the Koraput Parliamentary Constituency of 

Odisha. 

 Shri Ulaka was a Member of the Odisha Legislative Assembly from 1974 

to 2000 for six terms.  He served as Minister for Tribal and Rural Welfare and 

Supply from 1974 to 1977; Minister for Welfare from 1980 to 1985; Minister for 

Irrigation and Power from 1989 to 1990 and Minister for Mass Education, Forest 

and Welfare from 1995 to 1998 in the Government of Odisha. 

 Shri Ulaka was a Member of the Committee on Estimates and the 

Committee on Government Assurances during the Third Lok Sabha.  He was a 

Member of the Committee on the Welfare of Scheduled Castes and Scheduled 
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Tribes and the Committee on Government Assurances during the Fourth Lok 

Sabha.  

 An agriculturist by profession, Shri Ulaka played a significant role in 

developmental activities in his constituency.  He worked for the welfare of the 

poor and the deprived sections of the society.  He was actively involved in 

development of tribal areas of Koraput and worked tirelessly in the service of the 

people.  

 Shri Ramachandra Ulaka passed away on 25 December, 2011 at 

Bhubaneshwar at the age of 77. 

 Shri Paragi Lal Chaudhary was a Member of the Eleventh Lok Sabha 

from 1996 to 1997 representing the Misrikh Parliamentary Constituency of Uttar 

Pradesh. 

 Shri Paragi Lal Chaudhary was a Member of the Uttar Pradesh Legislative 

Assembly from 1981 to 1985 and 1986 to 1990.  

 A committed social and political worker, Shri Chaudhary served as a 

Member and Deputy Chairman of the Zilla Parishad, Sitapur.  Shri Chaudhary 

participated in the freedom struggle and worked for the upliftment of the 

downtrodden sections of the society. 

 Shri Chaudhary was associated with the management of several educational 

institutions in his constituency.  He was a member of the Executive Body of Hind 

Kanya Inter College, Sitapur and R.M.G. College, Sitapur. 

 Shri Chaudhary was instrumental in setting up of a Housing Development 

Society for the welfare of deprived sections of the society.  He also played a 

proactive role in organising various events to create social, cultural and 

educational awareness among the masses. 

 Shri Paragi Lal Chaudhary passed away on 17 January, 2012 at Lucknow, 

Uttar Pradesh at the age of 82.  



12.03.2012 

  

  

 

 Shri Brij Raj Singh was a Member of the Third Lok Sabha from 1962 to 

1967 and the Sixth Lok Sabha from 1977 to 1979, representing the Bareilly and 

Aonla Parliamentary Constituencies of Uttar Pradesh, respectively. 

 Shri Brij Raj Singh was a Member of the Public Accounts Committee 

during the Sixth Lok Sabha.  

 A veteran freedom fighter, Shri Brij Raj Singh took active part in the 

freedom struggle during the Quit India Movement in 1942. 

 An agriculturist by profession, Shri Brij Raj Singh served as the President 

of Krishi and Utpadan Samiti,  Bhuta.  Shri Brij Raj Singh strove for the welfare 

of the poor, downtrodden and the deprived sections of the society. 

 Shri Brij Raj Singh passed away on 21 January, 2012 at Bareilly at the age 

of 87. 

 Shri M.O.H. Farook was a Member of the Tenth and Eleventh Lok Sabhas 

from 1991 to 1997 and the Thirteenth Lok Sabha from 1999 to 2004 representing 

the Puducherry Parliamentary Constituency.  

Shri Farook was a member of the Puducherry Legislative Assembly from 

1964 to 1991. He adorned the Office of the Speaker of the Puducherry Legislative 

Assembly for two terms from 1964 to 1967 and from 1980 to 1985. Shri Farook 

held the Office of Chief Minister of Puducherry for three terms from 1967 to 1968; 

1969 to 1974 and from 1985 to 1990. He was also the Leader of Opposition in the 

Puducherry Legislative Assembly during 1990.   

An able administrator, Shri Farook served as the Union Minister of State 

for Civil Aviation and Tourism from 1991 to 1992. 

Shri Farook served as the Governor of Jharkhand from January, 2010 to 

September, 2011 and was the Governor of Kerala from September, 2011 till his 

demise.  

Shri Farook displayed his innate skills in diplomacy by ably serving as 

India's Ambassador to Saudi Arabia from 2004 to 2009.  
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A widely travelled person, Shri Farook represented the country in a number 

of Conferences at the International Level. He was the Deputy Leader and the 

Leader of the Haj Goodwill delegation in 1987 and 1989, respectively.  

Shri M.O.H. Farook passed away on 26 January, 2012 at Chennai at the age 

of 75. 

Col. Rao Ram Singh was a member of the Tenth and Eleventh Lok Sabhas 

from 1991 to 1997 representing the Mahendragarh Parliamentary Constituency of 

Haryana.  

Col. Singh was a member of the Haryana Legislative Assembly from 1977 

to 1987. He held the office of the Speaker, Haryana Legislative Assembly from 

June, 1978 to May, 1982.  

An able administrator, Col. Singh served as Minister of Education from 

January, 1977 to June, 1978 and Minister of Transport from June 1982 to June 

1987 in the Government of Haryana. He also served as the Union Minister of State 

for Rural Development (Department of Wastelands Development) from July 1992 

to March 1996.  

During his long and illustrious career in the army, Col. Singh took part in 

the Second World War and fought in the 1947, 1965 and 1962 wars.  

Col. Rao Ram Singh passed away on 30 January, 2012 at Gurgaon at the 

age of 87. 

Shri Mani Ram Bagri was a member of the third Lok Sabha representing 

the Hissar Parliamentary Constituency of erstwhile State of Punjab from 1962 to 

1967 and the Sixth and Seventh Lok Sabhas representing the Mathura 

Parliamentary Constituency of Uttar Pradesh and the Hissar Parliamentary 

Constituency of Haryana, respectively, from 1977 to 1984.  

Shri Bagri was a member of the Punjab Legislative Assembly from 1953 to 

1955.  
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A committed social and political worker, Shri Bagri strove for the welfare 

of the weaker sections of the society and worked untiringly to solve their problems. 

He was instrumental in initiating several welfare projects in his constituency.  

Shri Mani Ram Bagri passed away on 31 January, 2012 at Hissar, Haryana 

at the age of 92.  

We deeply mourn the loss of these friends and I am sure the House would 

join me in conveying our condolences to the bereaved families.  

Hon. Members, on 6 February, 2012, a strong local earthquake of 

magnitude 6.9 on the Richter Scale occurred in the central Philippines off shore 

Negros Oriental and Cebu. According to official statistics, as on 20 February, 

2012 there have been 69 deaths, 112 injured and 62 missing.  The earthquake 

caused extensive damage to houses, public buildings, roads and bridges.  

13.00 hrs. 

 The fortitude and the strong sense of unity with which the people of the 

Philippines have responded to this tragedy is admirable. Hon. Members may recall 

that this tragedy has struck shortly after the horrific storm „Sendong‟ visited the 

territory of the country. The House joins me in conveying sympathy and solidarity 

of the people of India with the people of the Philippines in this hour of trial. 

 Hon. Members, on 22
nd

 February, 2012 at least nineteen Army personnel 

were killed and several others including two civil porters were injured in two 

massive avalanches that hit the hilly regions on Ganderbal and Bandipora districts 

of Kashmir Valley. Extensive damage to Army and civil properties in these areas 

has also been caused by these avalanches. 

 The House expresses its profound sorrow on this natural calamity which 

has brought pain and suffering to the families of the bereaved and affected persons. 
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The House may now stand in silence for a short while as a mark of respect 

to the memory of the departed. 

 

13.0 ½ hrs. 

The Members then stood in silence for a short while. 
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13.01 hrs 

PAPER LAID ON THE TABLE 

 

MADAM SPEAKER: Now, Paper to be laid.  

 Dr. Charan Das Mahant.  

BÉßEÉÊÉ àÉÆjÉÉãÉªÉ àÉå ®ÉVªÉ àÉÆjÉÉÒ iÉlÉÉ JÉÉtÉ |ÉºÉÆºBÉE®hÉ =tÉÉäMÉ àÉÆjÉÉãÉªÉ àÉå ®ÉVªÉ àÉÆjÉÉÒ (bÉì. SÉ®hÉ nÉºÉ àÉcÆiÉ): 

àÉcÉänªÉÉ, àÉé gÉÉÒ ¶É®n {É´ÉÉ® BÉEÉÒ +ÉÉä® ºÉä, £ÉÉ®iÉÉÒªÉ BÉßEÉÊÉ BÉEÉÒ ÉÎºlÉÉÊiÉ, 2011-12 BÉEä ¤ÉÉ®ä àÉå |ÉÉÊiÉ´ÉänxÉ BÉEÉÒ ABÉE 

|ÉÉÊiÉ (ÉÊcxnÉÒ iÉlÉÉ +ÉÆOÉäVÉÉÒ ºÉÆºBÉE®hÉ) ºÉ£ÉÉ {É]ãÉ {É® ®JÉiÉÉ cÚÆ*  

(Placed in Library, See No. LT 6159/15/12)
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13. 01 ½  hrs 

 

RESIGNATIONS BY MEMBERS 

MADAM SPEAKER: I have to inform the House that the following Members 

have resigned from the membership of Lok Sabha: 

(i) Shri D.V. Sadananda Gowda, elected Member from Udupi-

Chikmagalur Parliamentary Constituency of Karnataka has submitted resignation 

vide his letter dated 28
th

 December, 2011; I have accepted his resignation with 

effect from 29
th

 December, 2011; and 

(ii) Shri M. Raja Mohan Reddy, elected Member from Nellore 

Parliamentary Constituency of Andhra Pradesh has submitted resignation vide his 

letter dated 24
th

 August, 2011; I have accepted his resignation with effect from 28
th

 

February, 2012. 

 Now, the House stands adjourned to meet tomorrow, the 13
th

 March, 2012 

at 1100 a.m. 

 

13.02 hrs  

The Lok Sabha then adjourned till Eleven of the Clock  

on Tuesday, March 13, 2012 / Phalguna 23, 1933 (saka) 

 

   

 


